
ERNAKULAM BENCH 

OA 2, 6.7, 8.7, 113, 126, 137, 181, 212, 266, 268, 
.277,.281, 299, 300, 301, 302, 303, 31.9, 325, 

coo 	 326, 327, 328, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 3.51, 3.52, 353, 354, 355, 35, 357, 358, 

Al)MINISTRATIVETRIBUNAL 

359, 362, 363, 364, 366, 368, 369, 370, 371., 372, 
3 73, 3 80 38 1, 38 ;  386, 38.8, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202; 1225 of2013. 

Thursday, this the 6t  day of March, 2014 

COLAM: 
Hon'ble Mr.Justice A.K..Basheer, Judicial Member,  
Hon'ble Mr.K.George Joseph, Administrative Member 

1. 	0A29/2013 

. Cl-I. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath i-louse, Kiltan island, 
Union Territory of Lakshadweep-682 558 

1'.P.Latheef 
S/o Atteka 
Thiruvathapura, Ki Itan Island, 
Union Territory of Lakshadweep-682 558 	 Applicants 

(By Advocate: Mr. Shabu Sree1haran) 

V ers us 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The [)irector of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 	. 
Kiltan island, Union lerntory of I akshadweep-682 558 



• 	 ___________ 

The Executive Officer 
Village (I.weep) Panchayath 
Kiltari Island, Union Territory of Lakshadweep-682 558 

The PfincipaJ 
Government. Senior Secondary School 
•K.jltan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R 1,2 & 5) 
(Mr.R.Rarndas (R3) 

I 

Respondents 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
UniQn i7erritory of Lakshadweep-682 558. 

Maisha.T. 
S/ Kidavu Kornalarn 
Thenakkal House, Kiltan island 
Uflion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi. 
Sb yth Koya 
Puthi'athe1di1a 111am, Kiltan Island 
Union Triitoiy of L akshadweep-682 558 

5 	Sayed Muhammed Koya C 1-I 
S/oMuthukpya 
Chanayath House, Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

6. 	Rafeek Khaii H.M. 
Sb Abdul Reh man 
Aliyar House, Kiltan Island 
Union Ieiiitory of I akshadweep-682 558 

(By Advocate Mi Shahu Sieedharan) 

. Versus 

Applicants 
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tinIon Teh'itory of Lakshad weep represented by 
tI Administrator, Kavarathi Island-682 555 

Tle:iitor  of Panchayath 
Unibp Trritbry of Lakshadweep 
Kavarathi Is!and-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltai3 Island. 
Union Territory of Lakshadweep-682 558 

(By Adte: 	(Mr.S.Radhakrishnan (RI,2 & 4) 

3 	0A87/2013 

Abd1 Salarn P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak sh ad wee p. 

2.Sjidian, age 33 
$iO, $aiulàmmed 
Kaich9ai-I9use Kiltan Island 

al41adi4ep 

(By Advocate Mr Piatap Abraham Varghese) 

S 	 Versus 

The Administrator 
Uion Territory of Lakshadweep 
K'.)arathi -682 555 

2. 	f h JD irector, Department of Science & Technology 
lsh.d,\ep Administration, 

àatM. Islard-682 555 
1 

Respondents 

Applicants 

3. Officer 
Gihnvironrnent Warden 
Ditrnent oEnvironrnent and Foiest, 
Kiltan Island?  Jakshadweep-682 558 

1 he Chaiipei son, Village (Dweep) Panchayath 
Kltan Island, Lakshadweep-682 558 

	
Respondents 



44 .  

(ByAd1dcate:. 
0 
 :(M1.S.Radhakrishnan (Rl,2 & 3) 

(Mr.R.Rarndas—R4) 

4. 	OA 113/2013. 

N4uthukoyaT.P. 
S/a 1<dave Haji 
ThirLivathapura, K I Itan, Lakshadweep. 

SaRh  P. 	
0 

S/dlbrahirn Haji 
Rrdara, Kiltan, Lakshadweep. 

\'aèoob P.K. 
S/a Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliNIahárnrnêd 
S/.oAttaka, A!iyar, Kiltan, Lakshadweep. 

KUnhikoya X.P. 
S/o.Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep 

6 	bdu11a A 
816  

A1icoh iltan, Lakshadweep 

7 	Munavvai 
Sbo. Shaik K.  K , Palliyachetta, Kiltan, Lakshadweep 

8 	Sathai C I I 
S/oMoharnned P.  
Chadipuia, I<ijtan, Lakshadweep 

I I 

Molrnmed V, 
itan, Lakshadweep. 

• 	i 

iée 
S/b ki4ii Haj 1, Pallithithiyoda, 
Ki1an, Iakshadweep. 

(By AdvQcté: Ms.Daisy I Daniel) 

Versus 

Applicants 



The Administrator 
UniOn Territory of Lakshadweep 
Ka'arathi-682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 
Kiltari-682 558 

 The Eiplymnt Officer 
Kaarathi, Lkshadweep-682 555 

 1Iirector of Panchayath 
Department of Panchayath 
Kavarathj— 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558 

(By Advocate: Mr.S.Radhakrishnan-R 1 ,3,4&5) 

s. 	OA 126/2013 

Asadulla K.C. 
/o Yousuff 

Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Kunhi.M. 
So Ambukoya 
Mandumml, (i!tan Island 
UF 1 bf Läks6d'weep-682 558 

Naar.K. 
S/o Mohammed 
1ornalam, Kiltan Island 
UT of Lakshdadweep-682 558 

Saleern P.P. 
S/oF-lamsa 
Piithenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

RaeekP.P. 
/o çhadan 

turathiiiraKiltan Island 
UT of Lkshdadweep-682 558 

Respondents 
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Kynhi K.P. 
Sb .Pukoya 
Katäial1y, 161tan Island 
UT oL1qaaweep-6S2 558 

Abdul Käsirn P.V. 
Sb. Muneer.  
Pritàmveli, Kiltan Island 
UT of Lakshdadweep-682 558. 	 . 	Applicants 

(By Advocai.e: Mr. Shabu Sreedharan) 

Versus 

I. 	Uiion Territory of Lakshadwep represented by 
the Adrninistratbr, Kavarathi Island-682 555 

2. 	The Director dfPanchayath 
pfkrrtory of Lakshadweep 

Kavaiathi Island-682 555 

3 	The Chairperson 
\fi•.11aeI (Dwee) Panchayath 
Kiltan Is[and, Union Territory of Lakshadwcep-682 558 

l'he Executive Officer. 
\/illage (Dweep) Panchayath 
Kiltar) Island, Union Territory of Lakshadweep-682 558 

TheEnient Warden 
painent dfEnvironrnent and Forest 

ZonIOfflce,. Kiltan Island 
t6ion terfitory& Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2,4& 5) 

OA 137/2013. 

I. 	Jalaludheen K,K. 
S/o Shaik Poovalap 
1o6alap I-louse, Kiltan Island, 
UT 	 558. 

2. . 
/o tallalpya 

Island, 
ULt: df L.ákshâd.v'eep-682 558. 

. 
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. 	11biathu1là T.K. 

Ki itan I'sland, 
b:Lshajeep-682 558. 

Amerali A.P. 
Sb SS'ed Mohammed 
Arakalapura HOuse, Kiltan Island, 
UT of Lakshadw.eep-682 558. 

Ismail Ti 
Sb Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

6 	Syed Mohammed Koya K P 
SIb Mohamjned 
Kanjijura I-lOuse, Kiltan Island, 

T. of Lakshadweep-682 558. 

7. 	Kasiiikoya Cl-I. 
Sb Muthukoya 
Ammipira I-louse, Kiltan Island, 
Ui' of Laksh4dweep-682 558. 	 Applicants 

(By Adyoca.te: J\'l. Shabu Sreedharan) 

Versus 

I. 	Uiidri fi:i.dry of Lakshadweep represented by 
the Adihjsttator, Kavarathi lsland-682 555 

he irectorfPanchayath 
Union ierritQty of Lakshadweep 
Kavarathi Island-682 555 

The çha.iithson 
VillageJIweep) Panchayath 
Içilt Jsnd,Wnion Territory of Lakshadweep-682 558 

4 	Theecuti&Qfficei 
Villd 	(II'eek) Panchayath 
Kiftn'fsland;LJnion Territory ofLakshadweep-682 558 

5. 	'heAssistaiitEngineer 
Electrical Sub Division 
Kiltan island 
UnlQn Territory of Lakshadweep-682 558. 	 Respondents 
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(By Advocate Mi S Radhakiishnan (R1,2,4 & 5) 

7. 	OA I81/2013. 

I 	Sadakathulla A, age 38 
$/oKuihi. Ahärnrned 
Ajilad I-louse, Kiltan Island 
I akshadweep 

2. 	Nar:a:r:liap.T., age 26 
S/c I<uihi 
PallihithiyôdàHouse, Kiltan Island 
Lakshadweep: 

(ByAdvocate: Ms.Disy I. Daniel) 

Versus 

I. 	The Administrator 
Qriion Territory of Lakshadweep 
Kyaiathi-682 555. 

Th Chairperson 
\5llae (Pweep) 1anchâyath 
kikah82 558 

1)irebPanchayat 
Deprtnt of Panchayath 
Ka'Yarathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.A No. 212/2013 

PP. Havvab, W/o. Abdul Salam 
Labourer, Agricultural Department, 
Atti s1nd, Riding at Pallipuram House, 
UpIriitr fLakshadweep, 
AgaIslar)d 

(By Advcte:Mr 	Jaju Babu) 

Versus. 

1. 	The Director of Agriculture 
Union Territory olLakshadweep 
Ka'aratti Island - 682 555. 

App! icants 

Respondents 

Applicant 
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The Adrninisti'ator 
Union TerritorS  of Lakshadweep 
Ka.varatti Is1n1d - 682 555. 

(By Advocate Mr S Radhakrishnan) 

9 	0A26612013 

SabirAli K 
Kuriyathyoçl House, 
Kiltan IsInd. 

C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P. Cheiyakpya 
Karu.ppatha5ura House, 
Kalpeni I:slnd. 

k4.C.,Jaffe 
Palckipura,HOuse 
K1peni IsInd. 

1-labsa, A 
Al ikone House 
Kiltan island. 

A.P. Naseerna 
A yn a p i.i ra ouse, 
Kayarath I1and. 

(By Ad'ocate Mr  K B Gangesh) 

t_1 i I  
Versus 

rh:Adrni'[tor, 
di'ninistratioh of the Union Territory 
fLakshdweèp, Kavarathi —682 555. 

The irecto (Services) 
Adn.inisfration of the Union Territory 
of Lakshadwep (Secretariat),. 
Kavaratti - 62* 555. 

epartiit 	Environment of Forests 
of Lakshadweep, 

avarat 	555, 

, 1 •  

Respondents 

Applicants 

Respondents 
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(By Advocate: Mr. S. Radhakrishnan) 

10. O.ANO.268/2013 

N.pi'ci1Ai1ieen 
Sb. KC..Sayed Mohammed 
Mulaian -jbuse, Agatti Island 
U ni on 'Territory, Lakshadweep. 

	

2. 	B.M. Mansoor 
Sb. Late AC. Mohammed Jalaluddin 
I3harkath Manzil 
Agati Island, Union Territory 
Lak shad weep 

(By Aqyocate: Mr. GrashiousKuriakose) 

Versus 

The Adiinistrator, 
Union Territory bfLakshadweep, 
Kavarathi - 682 555. 

ii'ic Director of Panchayath, 
Departrrient of Panchayath 
Kavaratti —.682 555. 

Director ofince and Technology 
nd Envirnniônt, 

Unioi TI tor/ çf. Lakshadweep 
Kaarthi 	5 55. 

Directoi (Labour& Employment) 
Kavarathj - 682 555. 

Special Officr 
Village (Dwee Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhak.rishnan) 

	

11. 	0A269/2013 

Ahamrlñed Basheer iC., age 32 
Sb T./- O °ujijs:  
Arakal Island, M 'T 

Lakshadve'ej.'. 	.• 

	

(By 	A 	catMrbràshious Kuriakose) 

. 

Applicants 

Respondents 

Applicant 



H •. 
Versus 

'h Admiristiator 
hdrTerritor.S'of Lakshadweep 
Ka\)tthi 682 

The Chairperson 
Village (Dweep) Panhayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

4. 	Directorof .Pnchayath 
Dépaiment of Panchayath 
Kavarathi -682555 

5; 	The Executive Officer 
Village (Dveep) Panchayath 
Kiltan7682 558 

6. 	ilorticjltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Ad'ocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12. OA2T7/2OJ3 
.11 	- 

;- 
1-Iamead,tage 
D/o 
Nambi.h&i. House, iltan Is land 
Lakshad.wp 

(By AdvQcate: Mr.Grshious Kuriakose, Sr.) 

Versus 

I. 	The Adniinistitor 
Uc 	as4ieep, Kavarathi-682 555. 

2 	DuetO 0fàn6hayath 
.jepaetf1nchayath 

Respondents 

Applicant 
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2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	• . 	 Applicants 

(By Advoate: Mr.)rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1. 	1 he Administrator 
UT of Lakshadweep, Kavarathi-682 555 

2 	Diiecioi 
Sci.ce & Technology 
c!tt -682 ; 556  

3 	Diiçctor of Panchayath 
RwaI Development Department of Panchayath 
Chetlat-682 1,5 56 

4 	Chaipeison 
Village (Dweep) Panchayath 
Chetlat-62 556 

5 	AddI Sub Divisional Officer 
Chetlat-682: 556; 

Jtinior Scientific Officer 
het1at-682 556. 

Accounts Oufi 
Sccrctariat, 1 yaiathi-682 555. 	 Respondents 

(By AchoctéMi:.. 68hakrishnan-Rl-3 & 5-7) 

14. 	OiA.tO99/2 
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1 	A K Sajeed 
Akkara House 
Kalpeni Island 

2 	P. Irasee 
Poodyern House 
•Ka•lpeni Island. 

A.T. Ahadabi. 
Athanam Thotarn House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandararn House 
Kalpeni Island. 

C.P. Noorjehan 
q . 

Chemmanam Palli House 
Kalpeni Island. 

6 	A.K. Beebi 
Arakkalar I-louse 
Kalpeni Island, 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni Is1ard. 	 Applicants 

(By Advocp: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory 
of I akshadweep, Kavarathi —682 555. 

The Director, (Services) 
drninistratiqn of the Union Territory 

of Lakshadwep (Secretariat), 
]a'iaratti - 	555. 

bartrnento, Agriculture 
Unii Territory of Lakshadweep, 
Ka/raThi 682 555. 
Reprented by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan) 



IEI 
	

S 
15. 0A30012013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B,Aharnmed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island, 

P.P.Hassan, age 41, 
S/o Saeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island, 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 

,Andrott Island, 

C.Mohammed Kasiin, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

S. 	K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra I-louse, 
Andrott Island. 

L 9, 	T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.Mu!lakoya,age43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andron Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

CPookoya,age42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island, 

A.Kunhi Seethi, age 51, 
S/o.Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed 1-lussain, age 37, 
S/o Kosarnma C.P,, Thacherry Biyyada, 	 4 

Andrott Island. 

P.N.l-lakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Androti Island, 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkai Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Mobsathada, 
Andrott Island. 

K.C.Mohammed Hussain, age 39, 
S/o Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Kciyakidave M.P., Pandathpura 
Andrott Island. 



.16. 

M.P.Kha!eel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.1-Iassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island.. 

L.Pathumrnabi, age 37, 
Dbo YousafT,, Lavanakka! House, 
Andrott Island. 

H.K.Hussain, age 35, 
S/o Pookunhi I-lalookakkada House, 
Androti Island. 

M,P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andrott Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada House, Andrott Island. 

K.Mohamnied Basheer, age 34,. 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohamnied Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott island. 

A.Rsheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathara I-louse, 
AndioU Island 

K..Abul Salarn, age 3, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar I-Iussain,age 31 
S/o 1(o)/a V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andron Island. 

Basheer Karakunnel, age 41, 
S/o S.ayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada 1-louse, 
Andrott Island. 	1 . 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thèkilä Illani, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C,Hammedathbi, age 37, 
Dbo Yousaf, Mylachetta I-louse, 
Andrott island. 

Doula.thabi, age 33, 
D/o Kidave, Lavanakkal House, 

.Androti Island. 

Gular Madeena Beegum, age 37, 
D/o:Nlohammed B, Aliyathara I-louse, 
An4r6tt Island. 

46 	K 1 Pookunhi Koya, age 36, 
Sb Ytcoob, Kolikkatt House, 
Ancirdtt Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Aidrott island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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• 	The Administrator 

Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshâdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\' I lage. (Dweep). Panchayat 
Androth Island represented by its 
Lxecutive Officer. 

Faisal Ameen 
S/o.Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheér M.K. 
•.S/bBthesha UP. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Al iyathara House, Androth. 

Nouhkhan M.K. 
S/oSiied Koya 
Mayarnkakkada 1-10use, Andi oth 

9 	Mohmmed Kasim P P 
S/o Kidave, Palathupia 1-louse, Andioth 

10, 	Abdtil:.Akbar 
• SboSiiibair 
• Pandath Puthiya Pura I-louse, Androth 

Ii. Mujeeb Rahman 
<S/o Ibiahim 

Aliyathara House, Androth 

12. 	Siaj K.T. 
$oJK!asim Koya 
1njiathi 1-louse, Androth 
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Mohammed Hassan 
S /o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechéri House, Androth 

MuhammedRafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnma 
S/o P.K.Kidave 
Palathüpura House, Androth 

Müharhmed Khaleel 
S/oAdu11a 
A1iyahara House, Androth 

Muhanimed Basheer C.P. 
5/0 Abdul Khader 
Cherikkal Puthiyapura House, 

	

Androth. 	 Respondents 

	

(By A ;vc;ate: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 



16. 	OA.301/2013:' 	
. 

Auakoya T.V, age 44 
$b Koya Thankgal T, 
'1 hi!ath Valiyakkattu 
Andrôh Island. 

SayeedlK6ya,age43 
Sb KoyaKida'e, Aliyathara House, 
Androi.h Island. 

Mohammed, age 54 
S/o Shaban, Biriyamrnada House 
Androh Island, 

Yousai, age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	Muj eeL Rehman, age 35 
Sb Koya, Kai achetta House, 
Andioth Islad 

Abdb1Nasr;e. 38 
S/o : Ja1la Koya, Kuiinashada House, 
AndrotIiIsIaid.'. 

Mohammed I3asheer, age 37 
'5'/o Yacoob, Aliyathara House, 
Androth Is1ai'd.. 

Shi b 	,age 35 
S1,S)tIgya, Pandath Puthiyapura House 
Anclioth I $nd 

Pookda, age 44 
S/o ,  Koyamma,' Mayarnpokada House, 
Androth Island. 

NoüIal,age43' 
Sb Koyaqna Kpya, Thacheri House, 
Andioth IsIari. 

Asif,ae37' 
S/beethi, Thkhci'i Moosathada House, 
And.i:ot.h Is1d. 

I.;. 



•, 
	

12. 	age 
S/o Jamaludheen, Kadiyammada House 
A•idroth 1sand. 

11 MohammedRafeek, ag&41 
S/. 6 Ay.shomnabi, Bilutheth House, 
Añdioth Is1aid. 

JalaJ., age 37 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook,age49 
5/0 Koyarn rna, Pochalarn House, 
/Jidrotlm Islarid. 

	

16 	Abdul 1-lassan, age 5 1 
/.Abduj } der, Karachetta House, 

4ndroihIs1aiid, 

KQya ge 48 
S/o Sa'ed Mohammed, Thacheri Moosathada House, 
And roth Is I and. 

i3asbecr, age 47 
Sb., 1idave Mpodampura House, 
Andioth island 

19 Muhdmmed Hssain, age 42 
S/o IIameed Azhikakem Pura House, 
Aiidioth Island 

20 	Iabbai,age39 
S/o Nàii 'Ko, Kunnashada House 
And.roh IsFaid. 

harnrned.Lyaudden, age 33 
$10 S.ayed Mhammed, Neelathupura House 

ndroth Island. 

Hbbed'., age 4: 
XO S \'cdM hammed, Kunhali House, 

And roth Island. 

23 	8- ha1ul i lame, age 33 
Sb Kidave, Poodamkakkada House 
Androth Island 

24. RaFdad Beebi,: age 46 



SO Sidee;Puthiyana1akam House, 
Andro1T Js1an; 

Indeen, a 60 
S/d Aharnrneçl, Kandalath House, 
Androth I1aiid. 

Mohammed Saleern, age42 
S/o Sayeed Moharnmd,1Kunnashada House, 
Androth Island. 

Gafoor, age 41 
Sb Thangu Koya, Pentamveli House, 
Androth Island. 

Siddeeque; age 43 
S/b Kidave, Mddiyothada I-louse, 
Androth Island. 

Shanavas, agd 33 
Sb Kunhi Koya, Pochalam House, 
Androth Island. 

ookunhi, age 50n 
S/oS Kiclave, Aliyathara House, 
AndrQtTsIand. 

I' 

K1e1a'39 
/o Budri Aanakar House 

Ardrqth Is1ai. 
17 

U1ys, age 36 
Sb Hamza Kôya, Aliyathara House, 
Androth Is1anJ. 

Mohammed ;sheer, age 39 
S/b Sayed Mohammed, Aliyathara House, 
Aidrotji Is1ap 

Ma 	efkfi, age 33 
S/oSayeed IaiI, A!iyathara House, 

Cberiy Ko'à', age 46 
5/0 1(ader, Nat1arapura House, 
Anciroth Is1a. 

1 

I 
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36. Mohammed Saleem, age 33 
S/o Koyamma, Kannipura House, 
Andioth Island 

37 	Shaniuddcen, age 33 
S/oAbdulKade', Belichetta House, 
Androth Lslrid, 

38 	Kunhiseethi, age 47 
S/o Aboo Sala, Lavanaldal I-louse, 
Androth, Island... 

Yacoob, age 45 
S/o Sainddeen Kunnashada House, 
Androth Island. 

Abdul Jabbar, age 38 
Sb Sayced Mohammed, Kannichetta. House, 
Androth Island. 

Jamal, age 41 
$/p,Sayed, Bkari, Bidumkattu Bilutheth House, 
ioIlC 

ibjç,agei 
UoSae BJkari, Thacheri B iyyada, 
Anhth Island. 

Saj.inaBeuhi,age29 
113boNalIaiçoyá, Lavanal<kal 1-louse, 
Andróth Island. 

Shahanas egim, age 28 
)bo i.ui5hi1Ko'a, Lavanakkal I-lOuse, 
AndidtH 1làd. 

. 	 ' 

Syaçt1lhi.age 32 
PooI hbi-,Jahrnath Villa, 

Andioh Islahd 

iiuddeeii?.P.T, age 33 
S'p. NEisai, ,Chádath House, 
AcIrOth 1land Ti 	 . 

Iqbal, 2ige 42 
S/pYuusaf, fandararn House, 
Androth Isaid. 



Hassan age 39: 
S./o Sayecd'Bukari, Matharapura House, 	 S 
Androth I latid, 

Mohammed Saicem, 'age 38 
S/aYausaI, I hailath I-louse 
Andi oth 1land 

50 Mahmmcd Musthafa, age 36 
S/o I Ppokoya,:N.eganma House, 
Androth Island. 

SI. 	Koya, age 36 
S/P Attakoya., Mathil 1-louse, 
Androth 'Island. 

52. 	KamU,age4l. 
S/a Muthu Koya, Palathupura I-louse, 
Androffi Island. 

53 	AsJ,agc3O 
S/a ScLthl 1Koa, Lavanakkal House, 
Andi oth Island 

Skariya, ag 2 
S/a Muthukoya, .1311 utheth I-louse, 
Androth Island. 

SaHh,'agc  37., 
S/o Kuiiikoyd,Aynamada 1-louse, 
A.ndroth I siard. 

56 	Rahmathulla, age 39 
S/a S iddccquc, Bilutheth 1-louse, 
i\ndioth Island 

57 	Mohammcd Aslam Nasei, age 40 
S/a Syeed,Mphammed,Palliyet I-louse, 
And.roth 	[a. 

Sayecd Mohammed, age 42 
S/a Kasimi, Achadapurakattu I-louse 
Androth Island. 

Anvar l-Iussaih, age 29 
S/a Paokoya,Knnashada 1-louse 
Andrath Islançl. 



-- 

0 Habeebu Rahman, age 28 
Sb Sayecd Mqhamiiied, Kunnel House 
Andioth Island 

61 	Rasheedage3 
Sb Koya, TKeiakkada House 
Androth Is1arJ 

62 	Cheriya Koya, age 32 
Sb Aboo Sal:àh, Perumpalli 1-louse 
Androth Island. 

Mujeeb Rehman, age 37 
Sbo;Sayeed. Buhari, Karakunnel House 
Androth Island. 

Nhufel K, age 33 
1{attaia Koya, Cheriyadam House 

Andwth Island 

65 	Aidi1 Samad, ge 45 
5/6 Koyamma, Karakkada House 
Andioth Island 

66 	Shamsu Shumoos, age 34 
S/o Cheriyakoâ. M., Pentamvilapura House 
Androth s.Iand . . 

67 Mohammed Abdu1 Naser, age 308 
Sb Jalee! i)i Kottiathattu I-louse 
Andi oth Isldnd 

68 	Mohaindthahu 1 Ia, age 33 
Sb IKoyauiakoya, Nallal House 
Andioth Is1d 

69 	Ibiathullah, ge 3d 
Sb Kunhisethi, Petumpalli 1-louse 
AnJrothIs!hd. 

70 	Riyas age 29 
Sb Shaik Ko P S , Pentambelipuia House 
Andi oth Island 

71 	lJisai,a3J 
S/p K11aVeb  P P , Pandathu Lavenakkan House 

/ 

	 Andioth Islahd 
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72 	Rahmat, age 42 
Sb Pookutty M , Mathil I-louse 
Andi oth Island 

73 	Mohammed Hassan, age 37 
S/o Sayced Mohammed, Achammada House 
Andt oth Island 

74 	Shamsudeeri,'age 32 
Sb Muthu Koya K , Ne!lai House 
Andioth Island 

Mohammed Nseer, age 28 
S/p. Muharnmd, Pentanivelipura 1-louse 
Androth Island. 

Rau lath Beeg.urn, age 29 
5/0 Thangakoya, Arathupura House 
Androth Islnd. 

Fathahuddeen, age 38 
Sb Kidave. U.K., Makket House 
An cl..i•othI!and. 

78 	Bdil'Mdn, age 32 
S/o t\bdul Khadei, Moodarnpuia House 
Andioth Is!and 

79 Mohammed Mstafa, age 33 
S/o Ahammadiya, Jabalpuia 1-louse 
Andioth Island 

80 	Mohammqd 1asim, age 47 
S/d KIda'cLV K, Makket [louse 
AiidrH1laid 

I: 

81 	M0ha!1edAboosa1ih, age 40 
SbQ, Sayeed IMoharnmed, B ilutheth House 
Andioth Is1nd 

82 	Kunhiscthi, 	e 47 
Sb Yousaf Methai apui akatte House 
Aridrth lslaijd. 

• 	..:. 
83. 	ETarisaK.cyaIãge 42 

S/p AhämndilMakkett I-louse 
Andioth 1s1ard 

i 

. 
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 Attakoya, age 49 
.S/b, Yacoob, Aliyathara House 
Androth Island. 

 I(Ial1: ; ge 49 
S/a 	ayed, Cheiikkal Pithiyapura House 
Andrdth ; Jsland. 

 Fathahifl, age 34 
S/0 Sayeed Mohammed,Palliyett House 
Androth Island.' 

 Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

Mohanrned Farook, age 33 
S/o Nal lakoya ç.L., Thararnpall i Makket I-louse 
Ahdroth Island5 . 

A600lih, 31 
Stp laiJ< Ko.y.ä, Moosakada I-Iáuse 
\ndrqh Ilaici. 

Salbm, ae 3l 
S/a .Seethi, Krakunnel House 
Andrhth Islaicl. 

M'ohammed.Kasim, age 33 
S/oSayeed qhammed P.C., Pathada House 
Ahdo Island 

92. , :gé 44 
:Lavanakkal House 

Mohthned Hdssain, age 41 
S/a Sayetd Isthail, Kandalath I-louse 
Androth Islard. 

Sabir Khan, age 33 
S/o JK Qyam m n akoya, "Thattampokkadà I-louse" 
Aiidroth 1sliid. 

: 

So S4'eéd B'ukaii,Podarnkakkada I-louse 
S 	 TI 

\ndrot1 i,lan.L 	S 

S 

 

 

 

JI 

93 

94 

95 



. 

96 	Akbai C,age3 
S4o Attakoyd 'K Edayakkal House 
4ndrot 's1ai 

H 
"(( 	L 

97 	bdu1 Vaha1, age 33 
/o Thanakoya P , Kunchali House 

Anclioth Island 

98 Mohammed Musthafa, age 42 
Edayakkal Hpiiis 	••.. 

Androth Tslahd.. 

99. Navas, age 25 
S/o HussaUi,Th.ahira Manzi 1 
An'droth Islahd,.. 

100 	hanavas, ag 
Sb X Shaiafuden, Mathil House 
Androth Island 

101 	1-Tassan, age 33 
Sb Seethi M, Lavanakal I-louse 
Andioth Island 

102.. Mo -nn'ed..Basheer, age 42 
S-/6 Yousal, Nellal House 
Ipdioth Island 

103 Shiued,'dge 36 
SbNa1Ia Kpya,Kunnashada House 
2ncth Island 

104 Zainul Abid, ae 26 
Sb Kidave K, Palliat House 
A6doth1àhd. 

105 Muthu Koya, age 39 
Sb Kunhi Seethi, Makkette 
Andioth Island 

age 30 
S/p Koyammakoya, Kerakkada House 
Andoth Island 

Shamuudeernyage 27 
Sb Koya Kidave M P , Pandathupura House 
Andi oth Islard 

106. 

107 



2,9 

.I I  

108 Shihabudheen; age 27 
S/o Muhu Koya, Pandathupui a 1-louse 

ndioth Is1aid 

109 UbaduIla, age 29 
S/o Sathar, Kannipura House 
Androth Island. .; 

110 	Jalal, age 49 
S/o YousaIP , Mooddrnpwa House 
Andioth Island 

Kidavu, age.551 
S/p j.ncenM.,•,iriyamrnada 1-louse 
And.roth 11and 	. 

Kidav,u,  age 59 
S/o lijab, MdatI-louse 
Androth 1s1ànJ. 

Mohammed Salahudheen, age 26 
SboKpyaLP., Kandeth House 
An.dçQth Island. 

114 MoharnedShakeer, age 22 
S/ó' 	iThiethi Makket House 

L 

And.oth I1and 

115 MoaiieA1thaf, age 24 
Sb Jamal, Mayornpokkada House 
Andioth Island 

AbdulGáfooi ; age28 
Sb Nallakoya T., Bappathiyoda 1-louse 
Androth Island.: 

NohanmcdY.athiya Khan, age 23 
S/o. Basieci K , Mathil 1-louse 
Andioth Island 

118 Nl1aKbya,age39 
Sb Khadei 4  1 P C, 
Anioih 1s1aici 

119 Kunnikoya, age 35 
Sb Ahmcd, Ionnikam House 
Andioth 11and 



120 /ainu1Abid, age 41 
S/a Assainai N P , Kandalath House, 
Andioth Island 

121 	/Iohammed ge 50 
S/oAbdu1 KhaderKaya1 çhetta House, 
Andioth Island 

122 	61.  
S/a Siddique, Kunnahada House, 
Andth: 11nd. 

Mohammed Aboo Salih, age 37 
S/a M.usthafa,. Ammelam House, 
Androth Island., 

Koya,age37 
S/a Sayeecl Mohammed, Lavanakkal House, 
Androth 1sland. 

Mohami'ned Rafeek c.P., age 38 
S/p. Sayed, qherikkal Puthiyapuram 
Andioth Hand 

126 Mo! mmed Rafek, age 40 
S/o Llkkas, J3i1utheth House, 
Andioth lslanà 

Mukbè1 	geH.28 
S/a Majeed L , Pci umpalli House, 
And.ih Island. 

IahcédJKhah,äge 33 
S/a Kiclave A , Biyyadachetta 1-louse, 
Andy oth Island 

129 Mohammed 	ook, age 31 
S/a Pokiitty Ktinnel House, 
And oth Island 

130 Rahmathullah,, age 31 
S/a Koyamma'K P , Bappathiyoda House, 
Andioth Island 

131 Mohammed Kasirn, age 30 
S/a Nallakoya, Kennashada 1-louse, 
Andi nih 1sIaii 



 

 

 

 

 

 

 

 

Mohammed I azal, age 38 
Sb Kid.ve M-L P , Kandalath House, 
Andioth Island 

Mohaiiiied Abi1 I[fpr T M , age 38 
Sb N1akya, Thara11y Makket House, 
Andrath Island 

Jarnal,'age 7 
S/61(idave,.Poo' adakkattu House, 
Androjh Island: 

Mohammed Saem, age 31 
5/0 Hassan Kunrii, Keyiyoda House, 
Androth Island. 

Koyamma,.ae 47 
S:boAbo.o Saleb, .Kavalchetta House, 
Andoth Island 

1idayath611a, age 38 
SboKoyarnrna, Kaiachetta House, 
AIldFoth Island' 

AbdulAzeez Khan, age 41 
Sbo.Mphan.iiied, Birayammada House, 
Andioth Island 

Shamsuddàen, age 32 
Sb Sideeque M I , Pazhayakamkattu House, 

j i 

140 1Sijb 	lar?, age 33 
Sb 	1oya, Ammelam House, 
Anddth Island. 

1 

141 Nallakoya, ae 50 
S/o Aharned P 0 , Matharapura House, 
Andoth Island 

142 iIadza Koyage43 
Sb Jidave. B,A!iyathara House, 
Ahd-btii 1s,1arid. 

143 Mq 	1edSsIfl, age 28 
SbcL Uçi.a M II? , Ainmelam House, 

nidtoth 	hd 
11:1 
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S Sayeed Jma!j,ae 58 
House, 

4nthd1i, Lsiahd 

Amjath' Khan, age 28 
Sb Buniyarnin, Arnne1arn House, 
Andioth Island 

Mohammed Ib1,agE. 
Sio Na1Iako.ya,.Ieruthpa11y House, 
Androth Island. 

Iookunm,.:age :56 
Sto You saf:lTIàj j .Bappathiyoda House, 
Andioth Island 

K4ohahin1d Basheer, age 38 
bo IKidave A, Mayarnpokkada House, 

Andioth Island 

Chciiyakoya, age 36 
Sb Kunnikoya P , Thacheri House, 
4ndi:oh. Island. 

Naseemudheei 	S P , age 28 
Sb Abdul Khder T, Karachetta Saiommapura House, 
Andioth Island 

Abdyo, age 41 
&1 Si S'e Buhri M , Kunchali House, 

H 
I 

III 

Liyab9i ahrnari, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth JIand 

Kuihihi, age 46 
S/o Kadei,PIurnpa11i House, 
Andioth Lsland 

00 

P1. 	.ge5 
f?/p 	'aminakoya, Kolikkattu Naduvilkam House, 
Andoth Ilärd 

afiyu1ah, ael25 
Dbo 11arna Koya, Aliyathaia House, 
AndrOth ISland. 

.i:. 
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Scethi, age 69 
Sb Assainai, Pachanal House, 
4n&dth Ilaiid 

'-4 

Sadakkathulla, age 3 
S/6 Buhaii V K, Chettapokade House, 
Andioth Island 

I 

Baslmei, age 40 
S/o Sayecd K , 1.uniThashada House, 

	

Andioth Island. 	-. 

Mohammed Kuiaishi, age 25 
q.$ayeed.IVoh.athmed, Karakunnel House, 

Andioth Island 

Siiaj, age 47 
S/o;KidaveK:, Kunnumpura House, 
And roth Island.; 

N'1ohanmed Rai,age 31 
Sbo..HamzaKoya K., Pathümmapura House, 
Andioth Island 

Linu1 Abd age 26 
SboNà!lakoya K C ,Palliyat House, 

J . Andrdi Island 

Abd1 Jabbai, age 35 
Sb Kunni Séethi, Makkett House, 
Andioth Island 

ajced Mohammed, age 54 
,S/O. Kidavu, Poovadakkattu House, 
Andioth Island 

Attabi age 7 
D/Q 'OucfK P , Thacheri House, 
indip1 ji1pd 

, lI 
I3al1cs, age'3 
I)bo Koyamnkoya P , Thachei i House, 
Andioth Island 

Yakoob, age 49 
Sb Kidavu K, Ammelam House, 
Andi 

 
6t. h I slaiid 

156. 



Mohammed Ia lee, age 42 
	

. 

Sb Koyaifimikpya, Mayampokkada 1-louse, 
Androth 1la6d. 

Mullakoya,age47 
Sb Majee.d K, Lav.aa1<ka1 House, 
AndrOth Lsland. 

Pookunh,ag 46 	'. 
S/oKidave P. Anim1ani House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island, 

Kadccja, age5I 
Dbo Kidave K. Thacheri House, 
Androth Islahd. 

Mullabi,age4 
D/o lid',ft Palathupura House, 
Androth 11dhd.. 

NAanzooriA.,liZyeed PP., age 25 
S/o ,M ..P.1T'4thuJ lah, Purathikkatt Puthiyapuram, 
A n d i -16 i h Island. 

All Abar K:;ge 25 
S/oCheriyakoya, Kannathimada, 
Androth Island. 

\ohamn1edaJeem, age 33 

SboShaikpy Kunhali House, 
Aridth Tsand 

'; 
(By Acopaid; 

S 	Versus 

Th e Adminirtor 
Ad'6j'mi5..tra.ti6n of the UT of Lakshadweep 
Kavarathi 692 155.5 

l?eartment ogriculture 
UT oiLaksh&J'bep, Kavarathi 682 555 

	

i 	b' 	Director. 

	

'... 	1 
Dlre t?i Pt. Panchayats 

I;S 

Applicants 
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• 9epaitrnent of. Nnchayats 
4dm t 1 st11 at ion 'pf the UT of Lakshadweep 
Iarv aI 	82 555 

4 	VtIIae (D)ee Panchayat 
Andioth Is1ind iepresented by its 
Executi V. e Officer 

(By Advocate Mi S Radhakrishnan) 

17. 	0A30212013 S 

1. 	i after, age 35 
S/q Babüj.an  Pnethechetta House 
Amini island. 

2 	Faiooqu; age 33 
Sb Khacieç 7  Kulandam House 
iniifli'1sland 

3 	Abdulla Koya, age 50 
S/O Attakoya, Malika House 
Amini.ilahd. 

4. 	NaIlakoyi;àe 40 
S bo \bd6!1.Koya, 'Puthoya Kanniyarn House 
Aniini Island 

5 	A1iMohamnid, age 47 
Sb 0 Mohaiimed, Konibam House 

• 	 . 

II 	 ' I 

6 	Shajafudheen, age 36 
/,o Kidave, Kotechetta House 

Amini island 

7. 	Jbbar P.0 age 36 
Sb cheriya Ko'a, Purakkachetta House 
Amini Island 

8 	'Yousa!, age 36 
$bo IS.ade11,  3eliyachadachatta House 
tmipi sIad 

- • 9.  
Muthtil.yage 33 
SIQ Sayeed Sheikoya, Mampui am House 
Amini Island 

(By Advoatc M r K. B. Gangesh) 

Respondents 

Applicants 



ro 

Vci sus 

he Admimstiato 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctor ofPanchayats 
Dcpaitrnent of Panchayats 
Admiriitiation of the UT of Lakshadweep 
1Kvarathi-68.2 555. 

District Panchayat 
Amini represented by its 
Executive Officer, 

\'illagç (Dweep) Panchayat 
Amini Island represented by its 
hxecutive Officer. 	;. 	 Respondents 

(By Acvpcate:MrS.Radhakrishnan/M/s Sheriff Associates) •  

18 	0A30312013 

Aboobk P , age 41 i  

S/U Kutihikunhi, Pallam House 
Kavaiathi Island 

2. 	Mut.hafaB.I.,.ge 45 
Sb Sayecd, Bakakada 1-louse 
Kavai athi Island 

3 	Mohincd Shafy\4 , age 34 
Sb J-Iamzath i4, Malika House 
Ka'aiathi slahd 

4 	Abdul Nazi ' P , age 43 
Sb Chci iyakoya K , Aynipui a House 
l<avai athi Island 

5.. 	Yacoob K.P.: age 41 
ShoJcidave U.•P Kuttipapepura House 
lKa\'aiathi Island 

6 	Ahkoya K, ag31 
Sb Bask j, 	1iyam House 
1'avai ath,i'TsIa 

7 



... 	. 	.' 	 . 	 . 

a Mujeeb Rehman U P , age 34 
Sb Alikoya C K, Uthampokakada House 
Kavaiab Jsland 

8 

	

1 .............. 	- 
V 

l hai1dy 	V P n age 43 
S/a Ukkas, Vadakki 1apua House 
Kaviahi Island 

9 Mujeeb Rehman B, age 30 
Sb 	Fhangako'a, Bii ekal 1-louse 
Ka\arathi .Jslad.. 

10. Saji1ha P.,.age.32 
I)bo Au -  Aradam,. Poovinoda House 
lKavarallii Island. 

11 Basheci P I w l  age 44 
Sb 	Mohammed Pallipura, Puthiya 111am House 
Kavaiathi Island 

12 Abdu! RafeekK, age 44 
Sb 	Ahrned Katimrnada, Kadapuiathaba 1 -louse 
Kavaiathi Jslaiid 

13 Salcem A P , a 	34 
Sb 	Mohammed C P , Athampapepura 1-louse 
lKavaiathi Island 

14 Moham med Hussain P A , age 29 
Sb 	KhalidHaji K.R. Puthiya Alikom 1-louse 
K avuaihi Island / 	

I 	 Ii 
' 

15 
I 

Shajhan F K, 	35 
S/a Hamz 	t'hi inikad House 
Kavaiathi 1s1aiH 

16 Anwai AP,ag39 
S/a Muthu, Aynepuia 
Ka\'alathi Island 

17 13 a s h 6 r S 	ag5 
Sb 	I Iamzath A I , Saflyabiyoda 
Kavatathi tsland 

18 Ukk,ag45 
5/0 Abdobakcr, Melillam 
Kavai athi/Tslai-1d1 



20 

21. 

22 

23. 

24 

25 

26 

27 

28 

29 

30 

I 	 - - - 

I 	 38 

1-Iamzaih, age 27 
§/o Uman i-1iji, Aynepura 
1<avaialh I1and 

I 	: 
, 	 I 

Mujeeb Rehman, ag38 
Sb Hamzath A I , Safiyabiyoda 
Kavatathi Island 

Manikfan K P , age 30 
S/o Abdulia A, Kuttithppura 
Agatti Island. 

F1idayathua S.M age : 36 
Sb..Hamzath B;K.; Subaida Manzil 
Kavaiathi Island 

Ansi PP,age3l 
Sb Chci iya Koya K P , Pakichipura 
KàvaraThilislah.d. 

Suliman K.P..,,age 38 
Si•o Kidave U.P., Kuttipappepura 
Kavaiahi Island 

Yacoob C P , age 40 
S/o Yousuf? , Puleenakeel House 
Kavai at1u'1  Isth.nd 

III 

age 3.4 
Sb Zakài ihh Kochipuia House 
Kavai ahi Island 

Salcern V ac 39 
Sb I 1arnzth \'ëloda I-louse 
Kav2uathi Island 

Attakoya B , age 41 
$,bo Ab6obkke . r M I, Biiekal House 
Iavaiaihi Island 

NauThd \1  age 10 
S/o House 
Kavai athis1an1j 

Moll . a N . I I liek 	l K K , age 31 
Sb Kasmi P V , Kunnarnkalarn House 
1<avaiathi Island 



Kivaiathi Island. 

IookoyaP.P.,age48..., 
Sbb BdbujanM.,.Putiiyapüra House 
Kiltan Islahd. 

Hussainali K.P., age 33 
S/9 M uhammed C., Kuttithayapura House 
Kavarathi Island. 

.35. 	Sulaimañ M.,age 3.7 
Sb Ham:zath M., Maidanoda House 
Iavaratl'i Island. 

36. 	lajal-lussain C., age 37 
/o Ahamied Khan T.P., .Chungam House 

Kavarathi 1slan1. 

37 	jbhrnan T K , age 38 
Sb l'hiiilikad House 
Kvrathi Island. 	. 

4ohathmed SFiáfi K.P., age 32 
SboSayed PooA, Kakachiyapura House 
Kavarathi island. 

Mohaniiied Rf1 B.; age 33 
S/o Atakidav T.P., Beeranthoda House 
Kavarhi 1lii .d .. 

Iteage 
S/o IuFu Pi teen keel House 
Iavarathi Isltnd 

.1: .  
Umnipr.K4:;age37 
So.Udi fa C.I? Thekila 111am 
Kaaraihi Is1hd. 

N4oh?mmcd Raeek, age 37 
b.d A t t g 	P pkarachiyapura House 

vs.i'atbi Island. 



C) 
43 Mohinimei 	;agc 31 

S/o Kid ave K 'I?, 	ai akaroda House 
Kavaiathi 1slnd 

44 Jaleel P , age 43 
S/o Atir di Veloda, Poo\ arnmada House 
Kavaiahi 	sland 

4 Dclhath age 33 
Sb 	Mohammed '1 , Amanathakepura House 
Kavärathi Island. 

46. Shara1udheer, age 24 
S/bAl A., Poo'jndda House 
Kavai athi Islnd 	 Applicants 

(By Adyocte:r.1<ftGangeSh) 

Versus 

he Admisitor 
Adr msti tion of the UT of Lakshadweep 
Kavalathi-682 555 

2 Dpumet d1giiculture 
..;U.1Tpf Llhd\'eep 
Kavat 	thi682. 	55 i epi esented by 
its I)iicctoi 

3 [)ii ectol oi Panchayats 
Depat mcnt 	f Panchayats 

I'm 

Admnisti4ion'of the UT of Lakshadweep, 
Ka\'aiathi-682 555 

4. l)itycJ'Paihayat 
IlMa1ath1 ic1icshtcd by its 

ve 

5 Village (Dwdep) Panchayat 
Kavaiathi ifsl,aiiArepresented by its 
I xecuuVe Offiei 	 Respondents 

(By Ad\'ocae Mi S Radhaki ishnan) 

19. 
QA31912013 

:3 
1 ç. i aS1ei, ae 34 

bO I-louse 
\niih I.AIsland1 	, 



K.K.Razak, age 27 
S/o Khaderkya, Kunniyatamkakkada House 
Ainini Island. 

P.Ahraf, ge3 
SIó Ahmed, Pailam House 
/knini islàid.: 

K.C.Mbos, age 44 
Sb ..An.akoya, Keelachery House 
Amini 1sland. 

13.1 asmikoya.1  age 42 
S/o.Cheriyakya Balapp I-louse 
?1mi.ni ilad. 

bya, age 41 
Sb Hal7lsakoya, hnmthabelli House 
A1111414, I lahd. 

IaheeiM,age33 
5/0 Abdullakoya Madam House 

in Islahd. 

PooknThi 
Sb 1'.C.Yousaf, Noormahal House 
Anini lland. 	

0 

• 0 

(By Acocatci:r.K.B.Gangesh) 

' I 

0 	 Veisus 

:Aii0nisti?àion bf. the UT of Lakshadweep 
1 varath17682 

555 

Applicants 



2 	Duector oI Panchayats 
Depaitmeilt of Panchayats 
Administi ation of the UT of Lakshadweep, 
Kavai athi-682, 555 

3 	Dii ectoi of Education 
[)ii ectot ate of Ed L1cat1or 
Administiatio n oithe U'1 of Lakshadweep 
1"ava4thi-682 555 

4. 	Village (Dwep) Panhaat 
A m i n i island repiesented by its 
1:xecu6ve Officer. 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

20. 	O.ANo.325I2013 

M.ohanmedAbdul Razak 
Sid. U.K. Nall.a.Koya 
Attalada l-1ousc 
I1I)tt :lslai... 

2. 	K..:Moosa 
K1ii.dlfflTi lIouSe' 
l.adaiiath 1sand 

3 	1 1ama KOya B 
S/ Abdul Kiadei 
Bit iyammada I louse 

Applicants 

(By A1vcte M. KJ3 Gangesh) 

Vesus. 

1. 	Ihc Adni in i stjatQr, 
Adminisu ation of the Union Tet i itoly 
oil akthàdweep, Kavatathi —682 555 

2 	Fhe diiectoi (Sivices) 
Admimsü atiQn df the Union Tei i itoty 

L
.
akshackveep (Seci etat iat), 

Kvatatti —682 5 55  

3 	Depat tmcnt of En\' 101 nment of Forests 
Ujnibn Teriitrybf Lakshadweep, 
Kavarathi H 682 55 5. 	 Respondents 



43 

By Advocate Mr. S. Radhakrishnan) 

• 	21. 	OA 326/2013 

1. 	Savad T.K, age 40 
Sb Mohammed A.P., Th.irinikkadu 
Kavarathi Island. 	: 

2. 	Abóobaker lP., age 43' 
Sb Hainzath K.P, Pallipura 
Kavarthi Island. 

3. 	Aboobacker P.1K.., age 34 
S/o Fathahulla, Puleenakeel 
Kavarathi Island. 

.Jehàngeer A.P., age 32 
S/a Hameed, A I iapura 
IKavarathi Island. 

Sh°ajn 13.;.ag6 35 

S, o K:i.d ;ayo, I3adayi 
ava;iahi island. 	 Applicants 

(By AdxitO:Mr.K.B.Gangesh) 

Versus 

1.. 	The A'drninitrator 
Adminisration of the UT of Lakshadweep 
Kac'arathi-682 555. 

2. 	Dftector p1 Pnhayats 
ppent cf Ianchayats 

Admuu ation, of the UT of Lakshadwcep, 
VIPlti-68 555. 

i. 

/ iiJ:. 	•. 

3 	1 [)cpâimcit of'Science & Fechnology 
.Uiioi Ierntory of Lakshadweep 
Kavarai,hi-682555 
represented by, its Director 	. 

4. • Yi.11age (D.veep5 Panchayat 
IKavarathi Island represented by its 
kxccutt\'c 0i1i.e1'. 	 Respondents 

(By Advpcate: Mr.SJadhakrishnan) 



L1 

22. 	OA 327/2013'. 

7 

Ka\'alathl Island Applicants 

(By Advocate: Mr,Ki3Gangesh) 

Versus 

I. 	'ftc Adnilnisurator 
Administration of the UT of Lakshadweep 
Kav.arathi-6$2 5.55 

2 	Ducctoi of Ianchayats 
Department of Panchayats 
AdminisU auon of the U 1 of Lakshadweep, 
Kavaiathi-82 5 55 

Depar1nieni. of Environment & Forests 
Un ioi Territory of Lakhadweep 
Kavarathi-682 555 

\/illage (Dwcep) Panchayat 
Kavarathi 1s1ad represented by its 
hxecllti\'c Officer. 

(By Ad\ocae: Mr.SJadhakrishnan) 

23 	OA 328120J3 

ae 34 
S/o Mohai ii 6 odllaji, Chendipura, 
lavarathi: 

Sainul Hamccd PP., age 39 
S/o Auai K.P., Pokara Chepura House, 
Iavatathi. 

MohamiedK.P., age 35 
/o I la,mtath13P., Karutholapua House, 

KctVculclthl 

4: 	Abd:Krch P:age 41 
Sb N'lohamied, Pal lam House, 

R es pori dents 



45 

5. 

(ByA 

AJ.c.PE1,a34 
$/ 1VLUIfc1bQd 1, P , Pappadam House, 
Lava'athi 

!voca: 	 I3.G a  n ge  h) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

Applicants 

2. 	'Director of Panchayats 
Department of Panchayats 
1Admiiistration of the UT of Lakshadweep, 
(athi-68°2 555. 

3 	Dnectoi of 1 ducation 
Diretorate of Education, 
Adminisirationof the Union Territory 
of Lakshadwecp, Kavarathi-682 555 

4. 	YiI!age (Dweep) Panchayat 
Kavarathi Island represented by its 
ExecLiti''e 0111cr. 

(By Advocate ,  Mr.S.1adhakrkhnan) 

24 	ôA,3IO13 

1 	1 Hhua I3eeum M M , age 38, 
\26 jauniR'zeed, Madeena Manzil Kiltan. 
SLer/iso, O.ql'.T\yisting Centre Kiltan 
District Fanchat, Kiltan. 

2. 	Shahul 1-1amc.d P.1K., age 50, 
Sb Sayd IKoya P.S., Thottathakkara 
S tore K çeperum Clerk 
Coin 1'isling eiitre Kiltan 
11 isir.ict Ianbayt Ki1an, 

3 	F K 	 age 33, 
.io syd Ab'di11a Koya, 

Kd1kU1m; Ki1tn 
1lé1per Cbii'JT/isting Centre Kiltan 
District' Pandha'at, Kiltan. 

Respondents 

App! icants. 



.. 	 ..... ..-... - ....-.--------. 	 ...-.--.... 

(By Ad\'ocatc i\'li P \/ Mohanan) 

	 S 

Vet sus 

I he Adniinistiawi 
i\clminisu ation of the LII of Lakshadwcep 
KàVudthi-682 555 

2 	Dii ectoi of P(inchayats 
Dcpaitmu 	fPancha)'ats 
Adn31riktràtio..of the UT of Lakshad weep, 
Kavarathi:682 3. 

3. 	The Chief Executive Officet' 
District PanhaS'at Unit 
Ki I 1tn, Union Téiri tory 
of Lakshadwep-682 557 Respondents 

(By Advocate: Mi.$.ladhakrishnan) 

25. 	OA331/2013 	. 

I iUSScUil K C , ige 34 
Sb Sayced Mohammad A M 
Katiiyimchaua (I-louse), Agatli island 
ULof Lakshad Weep 
\'Vokiig a.caai  labourer in the Department of 
SLlcnce & 1 echnology, Agatti, Lakshadweep 

2 	I lydci P 
S/oSiyeédBuh.àri 1-laji U. 
PokLihappada (I louse), Agatti Island 
U I of 1 -dhadweep 
Wot king -al Casua-1%,'labo'U'rer in the Depaitment of 
Science & Tcchnology, Agatti, Lakshadwcep 

agc 9 
/o Hamza I-1 

Kunnahiyodci I 1bise, Chctlat Island 
J 1 of I alKshad\'cep 

\\'oi king as csual labourer in the Depai tment of 
Sciiie &iT.êi oldgy, Agatti, Lakshadweep. 

4 	Nazmal Bai kath K , age 27 
bo Sccdikoya . 

Kui I 'thiyoda (i-1ouse), Chetlat Island 
l ol I áksIiadvep 

\Voi1\ig s casuat labouiei in the Depaitmcnt of 
Science & Tcc1nol0gy, 



S 

(By 

2. 

1+7 

App! icants 

e, Sr. & Ms.Daisy I.Danie!) 
ci 

1 	
1 

Veisus 

The Adnfnistiatdr • ' 
UT f Lakshdeep, Kavarathi-68 2  555. 

Chaii:person 
Village (Dwep) Panchayat, Agatti-682 .557. 

Chairperson: 	. 
Village (Dweep) Panchayath, Chetlat lsland-682 554 

The JuioSpicn.tific Officer 
Deaitment dd Science & Technology 
Chetlat-682 554 

	

5 	The JunioiScienufic Officei 
Depaitrnent of Science & Technology 
A,att1-682: 557 

	

6. 	[)irêctor of Papchayath 
Departihent ófPanchayath 
Kayarathi-82 555.. 

(By Adt: M,r.S adh .a*kr'ishnan for RI 4,5& 6) 

26 OA 3332OJ3 
.'..i .......... ..: 

1 

S PTaiiis 
Sb I6ya1unhi 
Sailanivapuia, Kiltan 
LakshadwepH .. 

KAzhar 
S?o.'Syed Bu)?ari 
Ksriy athi vothi, Ki ian 

A?Ah an d 	0 .  
SI,.Kuhikoy 

an. 

(By Ath.a; Mr.M.R Hariraj) 

0 1 	I 

Versus 
I

j  

Respondents 

App! i can ts 



Admii1iat 
IJni on3 i i itn' of Lakshadweep 
K av 8~ratti 

2 	Ducctoi ofPanchayats 
Union leuitoiy of Lakshadweep 
Kavai atti 

3 	Sub-Divisional Offiei 
I.

Kiltan Island, Union Teiritoiy ofLakshadweep 
K iii a b. 	 . 

4. 	iDliector, 	. 

ServicQS,. . . 

UT; Of LakshaWeep, . Ka..aratti 	 Respondents 

(By Ad\'otë: Mr.SJadhakrishnan) 

27. 	0A344/2013 . 

Kassi.m A 
S/o.Ai.tâkoya PP 

liathara House, Andrott 

2. 	J.a)aftiddinN 
/o Attakoya N P 

Nengummada I-louse, Andiott 

3, 	M3hamnmd.Hassan C.E 
S/o.Kunhikoya S VP 
lidayak.kaLl-ouse, Andrott 

Mdhammed Ikaieek C.K 
S/o.Koya.K.0 
Chcriy.a K.akkana! House, Androti. 

Mdhahmed'.Kàrnaluddin M .K 
S/oSh ihabuddin Pookoya Thangal 
Mayarakktda I louse, Andrott 

6 	N46h4mmed 8 a*  §h 6 e ir C 
Sb Pookoya 
I dayikkal house, Andiott 

7. 	NÔUI I-Idssi i' 

S/q.i1a..Ilaya.kya;U.I(  
ttilada House, Andiott 



#9 

Muishida Bcgum C N 
D/o 1 ate Shaibsuddin '1 hangal 
C hemayath 1'alakath, Andiott 

(By Advocatc Mi 1< 	Gangesh) 

v'ej sus 

I he Adrninistiatoi 
Administiation of the Union Teiiitoiy 
of Lakshadweep, Kavaiatti - 682 555 

 Director of Pa:chayats 
I)epa:tmen1. pfanchayats 
Administi ation of the Union Ten itory 
of Lakshadweep, Kavatatti —682 555 

 J)cpartment of Electricity. 
Union Tertitøi:4 of Lakshadweep 
Kavarathi-- 6:8.2 551 

 Village. (Dcep)1Panchayat 
Andi ott Island i epi esented by its 
LCcLitiVe Oflcei - 682) 552 

(By Advocate Mi S Radhakiishnan ) 

28 0A345/2013 

I AyShomma I C 
1)10 lIamsà, 1311àchetta I-louse, Agathi 

2 I3celathummaP V 
Din Kasmi Koya, Puthanveed 1-louse, Agai.hi 

3 KadecjaP Ki.  
D/o Koya I 1asn, Punakad House, Agathi 

4 

-' 

Abclul Mu1hhfM K 
io Atako> a Mayamkakada House, Agal.hi 

5 Abdul Shuldoi 
S/o:A_'at'e Usf. 
Melaillam I louse, Agathi 

6. l:lidayathyll,i NI 
Sb 	Aboobackei Koya V K 
1\1akkashihalada 1-louse, Agathi 

7 Manooi f 

Applicants 

R es poii dents 



8 

9 

. 

NazerK 
S/o,Kidave 
Kunnilalii iyapa,1a 1-louse, Agathi 

Showkathal[ M 
S/o.Ummer B 
N4aKayacho.cia House, Agathi 

Sa'd Mdhaned 1 
S/o,PpOkoyaI 
Kceitt 1-louse, Agathi 

NascerP 
S/o.Muihali I K 
1?athada I louse, Agathi 

Abool3ackerN.M 
S/o ..Abdu.!,Ra!iman F 
iafjesaMani,i1, Agathi 

bdil SiIam.'f'.P 
S/çipii,Koya CP 
'i hekc.put1iiva 111am, Agathi 

lkd'a 
S/b,Mohammd Koya 
Ka)dacla I louse, Agathi 

Ahar C 
Sip .Mphanimed Koya T.P 
ChEI1akad IIuse, Agathi 

i\boobackr K 
S. yçcl 	oa. IT.  P. 

Kui çiihakapad I ousc, Agathi 

 
S/p.1Flahi'ad Haji K 



 

 

 

 

24 

25 

26 

27. 

29 

I'll 

31, 

K u l a ihl nodd lhIoôse, Agathi 
- 	

I 

Sye Mohaij1ied 
Sb Abdu11a P 
'1ai ivithodaflouse Agathi 

Muhammed Koya B 
bo Koya 

13iy'cthabiyodaHOUSC, Agathi 

Na[eea M.K 
DboAbdul .laKOya K .  
4o1amk'ik•kada I-louse, Agathi 

Koya P 
S/d16nhi1<0y'i 
Pondinoda I 1ose, Agathi 

Kasmikoya IKi I 
.S/oAbbobac1eKOya 
iKania1matmi,'oda Puhiya 111am Agathi 

Aboobacicer .1. 
S/oil .M.Oha: Tl91ed 
lippathoda 146use, Agathi 

1adaiudheen V 
Sb K9yass 
\ai)da 1\4a17i1, Agathi 

JKaniiun,nia 13 P 
Dfo Mohammed S 
Bpthioda 1oiise, Agathi 

Iid.inibi 'M. 
D!O. Aitakoya . . 	.. . 
Maiiiyam Scviyoda 1-louse, Agathi 

]ailei A. P 
Io Sayed Bu'hai i T P 

iajappada House, Agathi 

Ei1cn N4. P 

$/d111th'?)I 

friani amHo1ise, Agathi 

Sai1( P 
SAo Mhukoya K 
Chei iyapappada 1 louse, Agathi 



2'... 

33 

34 

N aseer •1 . . P 
S/of Ut ha1i I 
Tlek.ku ikihiya 111am, Agathi 

Ubaicl U 
S/o.l-Iamza U 
Uminmcrodaclietta I-louse, Agathi 

37 	Sycd Mohaniincd K I 
S/o.Abo.o Sala:F 
Kalanthithiyoda I louse, Agathi 

38 Mahamod P P 
S/o aycd Mohammed 
1utiuya1)andcu am I louse, Agathi 

Abdii Ia 
S /o I athahulla 
l3iyashabi;'.oda 1-louse, Agathi 

I ljaromma : 1 .P 
!)/oi\t2dul kidcrko.ya P.0 
lhekI<uPt.ithiyaiIiain, Agaihi 

3 secra.i1K 

1 liii iiik1açl Jpusc Agathi 

AsIf3. 
Sjo.y.ed All K 
13 iyashbi'oda House, Agathi 

\4iiy'mii 
J . 

D/o.Ummei C 
l3athaihoda I louse, Agathi 



•4 . 

45 

46 

Showkâthali 
S/o.Late Attakoya 
Sailaniyoda 1-louse, Agathi 

Nissamudheen V.K 
S/o.Hamza C.K (Late) 
\/;adak Kcela 111am, Agathi 

Chei - iya Koya AK 
S/0 : 1pya P 
A1'i'a Juñnniada 1-louse 

: 

AgaThi 

Mohammed Au I C,P 
Sto.KasmiKoya A 

hachà1akap9da 1-10use, Agathi 

SayedMo1ainçcl K 
'/o.YousaiA; 

KunnLiinpá'am i-louse, Agathi. 
I ,  

(By Ad Va t a te:J1r.I.i3 Gangesh) 

Versus 

dipiiiisti'toi' 
AdjpinisUtiorr of the Union Territory 

1L akshadwdep, Kävaratti - 682 555 

Department 'Agricu1ture 
Union Tcrritoi:y of Lakshadweep, Kavarathi 

cprescnted 	its Director - 682 555 

Dieco orP:hyats 
Pp a i:n c tf Janchayats 
Ad.I iii:Stib l 'bffh e  Union 	r Territoy 
0 	 Kdvaratti - 682 555 

Applicants 



S 
4. 	Village (['ep Panchayat 

Agathi Is! id' fresente'd by its 
Lxecutivd Offir - 682 554 	 Respondents 

(By Advocatc Mi S Iâdhkrishnan) 

29. 	0A346/2013' 

Ummer larook Shah 
S/o.Aboosala 
Malikakal 1-louse, Aminii 

P.A SayedalL': 
S/O.Iiamzakya 
Puthiya Asharoda 1-louse, Amini 

3 	Rahmath 13cga111 
1)10 Ahad,: 1. MalkakaI House, Arnini 

Aharnedkoya 
S/o.Koyalddavu, Surambi House, Amini 

Vl:ybI RC 
l)/o.Arithukoyã Palliyachena I-louse, Arnini 

PbN4; 1 	: 

p/l!amsa, '1allipuia I-louse, Kavaratti 

7 	Ali<dy vp 
/ kttakoya, Vddakkllapura, 
airai ' 	 Applicants 

(By Advocae:,Mi.K.B Gangesh) 

Versus 

1'he Adiihirathr 
Adminktration of the Union Territory 
.fàkh4veep, Kàvai'atti - 682 555 

Iirctoi çfPanchayats 
15cp(w tmnt of Pan chayats 
Adniinisti ation of the Union Territot y 
o;rLkha\>eep, Kavaratti —682 555 



•' F•• 	 •-•-•- • 	 --------.---- --.- -- --. 

. 	 . 

S 	I 

3. 
dweep 

yarath1;s e edby  Director of Education - 682 555 

4 	/ilIage (Dwee) Panchayat 
Arnini 1s1nd ipiesented by its 
Excutive Officer - 682 553 

5 	Village (Dweep) Panchayat 
KAV a 	Ls!andrepitesented by its 
Excutiye OITjcei —682 555 	 Respondents 

(By Advo.te f4fS aadhakrishnan) 

30 	pAl 347I201 

$ujiaiabi P 
L)/o ..Kunhikiirthi 
ia!!ichamue, Kavaratti Island 

2 	Mahainoor M P 
Iio l-iamzath 
Molakepura House, Kavaratti Island 

3 	ij6fli I 

tb 	hd. 
Uflikahaju Tavaatti, Island 

Ai 

' I t 

4 	kminaPV, 
Di Mna 
Puthiyaveedu, Kavaratti Island 

5 	SaiornrnaKP 
)io I bi ahirnk'uty 
eelakochictiyapurarn 

Kavaiafli Islaid 

6 

Jwa 	iatti Island 
:. 

7 	BebiA I 

/1 

D/d çheriakaya 
tvappada House, Kavaratti Island 

8 	Beebi Aynepuia 
DIo Abdurahiman 

,ynepura I louse, Kavaratti Island 
'7 

I'' 



r' 

I 	II 	 I I 	I 

I 	

II 

Ra}rnath 	B 
I/o j\li 	, 	

1 

Baliyali Houe iaiar4i Island 
I 	4 

10 
	

Sadihath V M I 

I)/o Valiya Atdurahirnan 
\/adaldKurnelachadarn, Kavaiatti Island 

Rhiyambec T. P 
D/o Ahammed K P 
Totththaput a, Kavaratti Island 

12. Beefiathumma B 

ID/c.Abdöbackei 
Beeramthoda, Kavai atti Island 

13 

(ByA 

2 

3. 

Ihthàth I3eum P.P 
I'p.Atta I K,1. 
Pohaiachepuia, Kavaratti Island 

Maijanath 
D(o Muthu Aynapuia 
K1uthpapepu ra 7  Kavaratt i Island 

I 	 1 

dvodt*Ir I. B Gangesh) 

J 	I 	
1 

1 Vesus 

Fhe Adrninistrtor 
Administi atidn 'of the Union Tei ritory 
olLakshadweep, Kavatani - 682 555 

Diicloi (Scl\)lces) 
Adrninistiatt,ih of the Union Territory 
of I akshadw4dep (Secretariat) 
Kai Latu —  6555 

i 

bi,ieLtpi fIdustiies 
I 

UniOn Icintoiy of Lakshadweep 
Kavatathi repesented by the 
fji'rV&6r of Iridustiies 

Applicants 

Respondents 

S 

(By Advocate Mi S Radhakiishnan) 



AnwarHussain 
I)/o.Essa 
Kottapura 1-louse, Arnihi, 

$ajith:a;1Beegith 
/S; ee4 Abdulla Koya 

Beli House, Arnini 

I an édathbi: 	S  
D/o.Shaikoy 
Monakkallachctta House, Amini 

1s'saihai 	I 
S/o.Mohamied 
Alimmechett I-louse, Amini 

7 	KCNasai 

KUIvadachetta F-louse, Amim 	 Applicants 

(ByAth)de': Iy1r..i<.A Gangesh) 

Versus 

'['he Administrator 
Administration of the Union Territory 
of'Läkshadweep, Kavaii'atti —682 555 

Dirëctor of Panchayats 

[?'mdk of,Panchayat-s 
Adminitration of the Union Territory 

1:kIlveen 
dra1i682 555 

3 	epartrnent of L ucation 
Union Territôiy of Lakshadweep 
Kavrathi re;presentd by 
I)irëctor of Education T  682 555 



C 	

I'u 

I 

i:1 	 4 

	

4 	7i11ae (Dwpchyat 
:Au:nIsla nedby its 
T eifi keidf1 	1682 554 	 Respondents 

(By Advoèate I4r Sfadhakdshnan) 

32 0A350/2013 

	

I 	Mohamrned Hasan 	I  
8b0.. 	 adar 
Mohapwakkad House, Andrott 

	

2 	Abdul Hassan l 
SIo.Attakoya' 
Kathatt Housq, Andrott 

	

3 	Sayed Mohanrned 
/ô.Aboosal'. 

Kar.chetta House, Andrott 

Mohammed Hussain 
.S/o..Mohanmd. 
Iappai.hiyodá House, Andrott 

 
•kaftirha uI6va•. 

	

Andrott 	 Applicants 

(By AyQca1 1r K B Gangesh) 

f 	 I 	1 

I 	 Versus 

heAdminiator 
Admni istration of the Union Territory 
of Lakshaweep, Kavaatti - 682 555 

2 	Director of Panchayats 

itrtioti of the Union Terntory 
C !iI).t  

p T4IhaUweep 
if 55 

I 	

I 

3 	Disti ict Panlyat 
Ka V ttv. fepened by its Chief Executive Officer-682 555 

4. 	Village (Dwep)Pánchyat 
Andrott Island represented by its 
Lxecutive Qffi6ei - 682 554 	 Respondents 

(By Advoca'e Mi S auhaknshnafl) 

II 



I 	 I 

33. OA35i/2613 	; 

1 	Mohammcd Hussain 
S/o.Indheen KC 
13i!utheth House, Andro 

WE 

2 	Sa!ah.udheen 	I 

SbMuthukoya 
Kiinthatham1-16use, Ahdrott 

FIassan 
S/o.Attakoya 
'Kunj anatti chetta, Andrott 

Yousaf 
Sbo.Pookoya 
Puthiya Eddiy.kkal House, Amini. 	 Applicants 

(By AdvOcate: Mi:.k.B Gangeh) 

I 	 \Tersus 

1 	11-icAdimnistiator 	I 

Adrnrnistition of the Union Terntory 
bf'Lakshadweep, Kavaiatti —682 555 

2. 	OiiectOr of Pànchayats 
lartpieni of Panchay'ats 
Administration of the Union Terntory 

J; akhadep 
!Kvaràtti— 682 555 

3 	Dartmentof Women & Child Development 
of'Lakshadweep 

Kavarithi 
Iepiesentçd 1Syits Director 682 555 

4 	Vii'Iage (Dwee) Panchayat 
Añr&t lslandrepresented by its 
Execthive Officer -- 682 554 

5. 	\/i!lag (Dwçep) Pancayat 
AI4irii slandreiiresentéd by its 
lxecutivc Olficcr - 682 553 	 Respondents 

(By AdOcatei\ 	dhau-ishnan) 

Ni 34 I j 

1 
r 

:4: 	•: 



Mokamrne4iz h4 
c/() Pkrh 

2. 	 Op 
 

Sb 
Neelathpura Hpuse,rAdrott 

3 	Mansoor Au i. 
Sbo. M u thu kOy à, 
Pentarnve!ipura House, Andrott 

4. 	MOhanrned Fásal 

Makket l-16use Andrott 	 Applicants 

(By Advocate 	K B GangeTh) 

I 	
Versus 

1. 	he Administrator 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2 	)cpai trnent of Animal 1-lusbandry 
Union l en itory of Lakshadweep, Kavarathi 
Rcpicsented by its I)iiector - 682 555 

.1 	
& I._. 

3 	tirecto 'ofanchayats 
1 

Dertrnent cfPanchayats 
/\dininistrtion of the Linion Territory 
of Lakshadweep 
Kavaiathi - 682 555 

4 	1Ti40 (Dweep) Panchayat 
Andrott Island represented by its 
Fxecuiivc Officer — 682 554 	 Respondents 

(By Advocate Mi SRadhakiishnan) 

35 	0A353/20131  
j 	 1 

Kleh 	
II 

M n kal<da House, Agatti 



Lk 

.P T:Ah&iad 
S/.M.,Yousuf 
Thekkuthiya Veédu°, Agatti 

K.P.Homzakoya 
S/o.Aboobacker 
Karna1iialmiyoda Puthiya 111am House, Agatti. 

K.Showkathali 
S/o;.Sydubukhari 
Kondihoda F-louse, Agatti 

B.Sharfudheën 
SIo.Ume Ella m  
B6ey4kii1tiy6da House, Agatti 

V.K.Mohamind Mükthär 
S/o.A.bdulla Koya 
Vadakk Kunninamel House, Agatti 

Abdul Rahimn 
S/o..J)iddeque 
lIla I-louse, Agatti 	 Applicants 

(By AdvocatIyJi I B Gangesh) 

Veisus 

j'he:Adiiniator 
Administration of the Union Terntory 
bi lakshadwp, Kavarätti - 682 555 

Oeartett.AnimaI Husbandry 
Rnioi Ferr.it6r- of Lakshadweep, Kavarathi 

its D Reprcscny 	iicctor tcd 	 —682 555 

3 	Deci of Pnchayats 
Dpartixiqt o Panchayats 

the Upion Territory 
of Lakshadwiep 	I 

Kiv.araui 4682:55 

4 	Village (I)weep) Panchayat 
Agatti Island represented by its 
Executive Offr - 682553 	 Respondents 



(By 

36. 

(By 

App! i cant 

1 he Administratoi, 
AdrnimstiaU'on of the Uiion Terntory 
of Lakhadv.'ee ,Kavarthi - 682 555. 

2. 	TheDifector'(Serviáes) 
Administration of the Union Terntory 
o! L:akshad.wep (Secretariat), 
Kavaratti .1 682555, 

3 	[)cpartrner\t pfAgiicu!tuie 
UniOn 1 ci i1 itoy of Lakshadweep, 
Kavatathi IL  68-)z 555 

its DiretOr. 

(By Advocate Mi 	Radhavushnan) 

37 OA 35512613 

Muthkoyi 
SIo.Sh.iko' 
Kakkana! House Andrott 

Atkv 
c,r 

'Nurnir?ad Hcuse, Aidrott 

(By Ab: 4rkB (ngsh) 

Versis 

1. 	The Admin'istratpr 
Admiitrtion of the Union Territory 
biLakhad\Aee; Kavaratti - 682 555 

Respondents 

Applicants 



2. 	I)ireclor oiPariqhayats: 
Deitmedt 0:1 Panchayats 
Administration' of tile Union Territory 
otLakshadweep 	I  
Kaviatti - 682 555 

3 	Dii ector' of Port, Shipping & Aviation 
Union erritoi y of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Panchayat 
Androti. Island represerfted by its 
Executive Officer - 682 554 

(By Ad'ocatc: Mr.S Radhakrishnan) 

Respondents 

38. 0A356/20.I 3 

1-Iajarmrnabi. 
D/o.K6yaKi1ayeM , 

Kalpeni 

MKCheriykØya 
S/haniicd ,K 	:H oya aj I 
Malriiikkakada I-louse, Kalpeni 

(By Advoëate: MrK.B Gangesh) 

Versus 

I 	I he Administiator 
Adrninisti audn of the Union Territory 

,Laks1idweep, Kava4tti - 682 555 

1 	1 - 
2. 	tirector':ôf. Paihayats. 

Iepátdi9nt ! Panchayats 
aithe Union Territory 

df I akshaç1wep 
Kavatatti - 682555 

Vi Ie (,wk)  Pnchayat 
Kalpiii Island çeprësented by its 
Executive f!iqer - 68 552 

(By Ad,yocate Mi S Radhakrishnan ) 

39 0A357/20i3 

1 	A K Abdul Salarn 

II 	I 

Applicants 

it 

Respondents 



(IP. 

A1ikakadaFi1us, Ka!pni 

, 

2. 	 i 

3 	P 'Sakei 1-Iusaw 
Sb Moharnmedl Koya 
:PechiathHf4e,: Ka1pèni 

4. 	Abdul Lathef 
S/o.Pallath Kuihi Koya 
Nénempappada House, Kalpeni 

5 	Attakoya 

Kunh1puvdl&iä House, Kalpeni 

6 	Abd1 Nasei 
SbMuthu I.oya 
N4alrni16k4da 1 -iouse, Kalpeni 

M.K Khalee. 
St0 ..:.11am7 : 1QY 
Malrnikakaçla House, Kalpeni 

	

. 	. 	. : 	. 	•. 
Mohmm&iJasr 
Sb Mohammed Koya 
Peechiyatf House, Kalpeni 

9 	eabimn 
bD thai Koya 

tv{arnmel i-iouse Kifipeni 

10 	CheriyaKoya 
S/6 Ahmed 
Nedyarn I louse, Kalpeni 

11 	fvlohammed'Koya 
So Kunhi koyd 
Chciyapui akqd -1ouse, Kalpeni 

12 

"f 	...c.'. 
Kalpeni 

1 	 ... 
13 	kasrhikdya 

o,Kunh Koya 
tviatI,iiIkadan1!a1 Houser Kalpeni 

. 
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e, Kalpeni 

AbçiüIHakeem 
slo.cheli)'a Ko)a 
MelachedarnkIose, Kalpeni 

Hajirommai.: 
1)/O:Kàsrni PY4.  
Akkara 1-1ouse.,1(a.1peni 

Huthaiith 
D/o.Abl2as :'. 
Airaar 9d, Kalpeni 

Räshed 
SIo.Koyarñina 
NIañji)ienan1 House, Kalpeni 

Abdul GfoQI. 
S/o,Ka.sni .  (oya 
Kada0644i.hai11ai House, Kalpeni 

20 	M.CIo'ya 
SIô 
M1dai House, Kalpeni 

21. 	1t:Safiya 
D/b.Mboa K:C 
Pitliipur House, Kalpeni. 

(By AdVocate: NvIr.KA3 Gangésh) 

Versus 

1 	fh Adminisualoi 
A1mi istation of the 1.Jnion Territory 
dçLakhdwcep, Kavaiathi - 682 555 

2 	tpaçtrnerit of 1Agi iculture 
Uribn 1 cii toi y of Lakishadweep, Kavarathi 
Representeaby its Director 

3. 	Di rec ói of ahchayàts. 
I)epartrnent .f Panchayats 
Admiñist.ratiori of the Uiiion Territory 
o E.Lakshadwêe.p, IKavaratti 

Applicants 



S 
4 	Village (D''ep Pancha'a 

di1laric epresentd Y its 
Executive Officer ' 

(By Advocate 'Mr S Pidhak$hnan) 

	

40 	0A358/2013 I  

Abdul Lathe el f ,:.  
Keela Villáttôrn, Amiii Island: 
Lakshadweep. 

(By Ms.Shahna Kaithikeyan)f 

versus • 	• 	•• 

V..ilge .(I)we) Panciáyath 
AiThi:Jslnd ;•.. 	S  
•Rèsented bi ,th.e Chir Person 
Pin. _"682 552 

$ecrear.y 
1)epa,r'trhent of Panchayath, Kavarathi 

Director 
[mpl9yrnent, and.  Training 
Ohibh:'Terfitcry. of Lakshadweep 
Kavarathi 

(By Advocat Mr S Radhakrishnan for R 2&3) 

	

41 	OA3/2013 

Muthuoya' 
Mampuram Housd 
Arnini Is Iand;.Lakhadweep 

(By AdvO.cae: Ms.hahna Karthikeyan) 

V:..rus 

	

I. 	Yg.)wcp) Panchayath 
Aini1la.nd 
ette.ci b'i .th Chi;r Person 

Pi4 682 552 
.... 

2ectb.y 
$rtriient of lanchayath 

K'avarthi - 682 555 

Respondents 

Applicant 

Respondents 

Applicant 



'7 

	

• 	
H.... 

	

3 	 I 	' 
iIMnent d Trthrnrg 

Wfli.F.i!Rj)kYI J:I 	 VV1J 

Krathi- 682'555 

(By Advocate MrSRadha k nshnan for R 2&3) 

42 0A362/2013 

RabeehathWa B.P.,'aged 35 yars, 
Sb. Mohmrned1(bya T.N., 	I: 
Labourer, Kiltan, Residing at Valtyapura House, 
Kiltn . Island 

(By Advocate Sii p V Mohapan) 

Versus 
 

UT of L aksha6veep, 
Kvàráti-682555, 
FLlectrical.Division, Kavarathy. 

.DirectOr Q1 : PaP.ch.aYat, 
T5epartmcni. of Panchayat, 
Aiçu9iation of UT of Lakshadweep, 
Karaqi - 6255 

t 
I  

3 	Tl4Eec6tve Officer, 
11g Dwep Panchayat, Kiltan-682 557 

(By Adv$cate Sit S adhakrishnan) 

43 O063I2013 

Yaser Arafath M Y,aged 28 years, 
S/O. E SeedikoyaLabburer, Animal 
Husbandry Jnit,ltan, Residing at Moulana Veed, 
Edayak.al:Ki lt.itirid.. 

I i  

(By Ad 	Sri P V 4ohanan) 

Ii 

Versus 

r Arninitatot 
1JT of Laksh.deep, 
Kavaratti-682 555 

2 	Directoi of Panchayat, 

Respondents 

Applicant 

Respondents 

Applicant 



Lakshadweep, 

Surgeon, 
\ssistant Surgeon, 

557. 

Panchayat, 

I 
• Dëiitment:fPahcha.ya 
• Adhistratibidf UT f 

Kavarai - 68: 	55... 

3. 	.Th, VeterinárAssistn 
Offieof the:erinay 
(Animal l-lusbndry :Uni 
Kiltñ11and,L44kshak 

'I'h Chairperson, Vi.11g 
kltn—fSR7SS7 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul Qubish,SIo. S.inul Abid P., aged 27 years, 
Ma1ikakl, Kiltan, U.T. of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal Husbandry.Dè3artmet, U.T. of Lakshadweep, 
Kavaiathi 	I I;. 	 •. 

(By Advoçat9 Mrs IJaisy I )aniel) 

Versus 

1hedministitor, 
1Jidi JerritOof Lakhadweep, 
Kvarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	D0ect9i of Anrnal Huslandry, 
ut of' Lakshadweép, Iavarathi - 682 555 

4 	1iii ctor of archa>äthj Department of Panchayath, 
Kavaiath1-'68Z55 

[By AdvOcatc Sri S ahaishnan (RI, 3 & 4)] 

45 OAN0 36f2613 

I. 	Mdhanirned Kasim 
Sb Sajeed 
ka'ip.ir 11'u 

2 	Mhadmid 1 lussain K C 

I 	 I 

Respondents 

Applicant 

Respondents 
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Applicants 

 

 

2. 

Versus 

The Administrator, 
Administration of the Union Territory 
oil aksadweep, Kavarathi —682 555. 

The I)irector oIPanchayats 
Department of Panchayats 
AdministrtOri of the Union Territory 

kshadweep, Kavaratti - 682 555. 

I. khaJwcp. Development Corporation Ltd., 
Port Coritr6l Tower, Andrott - 682 554 
Represented by its Offcèr in charge. 

Directorate of Art & Culture 
Administratin f the Union Territory 
oiLak$hadwëep Kavaratti —682555. 
Represented b its Director. 

DirccLdr ofAiculture 
Pcpa9Tjej oç 2gricuture 

inntopof' the Union Territory 
okhweep, là PL 	 vartti - 682 555. 

Vi!1g.(Deep' Panchayat 
A'ndrOtt Island eprented by its 

ecutive (ifiTher— 682 554. 

Advocate Mr. S. Radhakrihnan) 

OA368/2013 

Na1lakbya g37 years, Sb. Pookunni A., 
uthiyã Cttà6kdaHouse, Andrott. 

yepi1aç,aed I yars, Sb Sheikoya 
ñdet1iqi,Adot. 

- 	 I 

(By 

Respondents 

Thangal, 



ell- 

-i, 
d Mçhiedhihbudheen Thanga!, aged 28 years, 

SIó.SHiThl, Kándeth House, Andrott. 

23 years, 
House, Andrott. 

Mohammed Salim, dge 44-years, Sb. Kidave A., 
-Panchãnal House, Andi 

(hair, ae•d .32 eaPs, /ô. Muthu, 
- Puleenakeel Hbdie Kavaratti. 

Abdulbari, 	 Sb. Hamza Koy, 
Monak,kal l-ouse', Arnini 

--------------- 

8 	Sayed Koa, aged 44 years, S/o. Pookoya, 
Meelacheri House, Amiffi 

-- 	:.. 	---------.-... 	 • 	 -. 	 .. 

(By Ad'ocaie Sri K B' Gngh) 

if 
Versus 

App! icants 

The Adrninisirator, 
/dniinistr ion, of the Uion.Territory of Lakshadweep, 
Kavartti-682555. 

I)içèctá,r 1Páfchayat :  
l3ë0arhétit oiiandhay.ats, 
itrirj, of: the Union Territory of Lakshadweep, 

av6_6 555. 

[)fjienp;fAgriçu ltiire, Union Territory of Lakshadweep, 
Kvarthi,4  R eirerited 'by its Director - 682 555. 

Village (Dvfep) ?anchayat, Andrott Island, 
represented by its Executive Officer - 682 554. 

Village (D\ep'Pancfáyat, 
Kavar'àtti !lnd, rer*nted  by its 
Lxecutive dfficer- 682 555. 

6 	il.ge (Dweep Pan chayat, 
,inri.i41ad epreseritd by its 

(By Ad'ocatc, Si S l?adhakT1shnan) 

47. OA369/2013'. : 

2. 

Respondents 



S 

1 SWIR,,Oker aged 42 years S/6. Sayed Mohammed, 
Vallvaiura T-oie 	Aiidrtt,. 

2 Mohammed Nasei, aged 	4 years, Sayed Ismail, 
Kerakkada 1-Qusc, Andrott 

3 Mohammed 1 lussain, aged 48 years, S. -/o. Nalla Koya, 
Palla Uc)use, Andrcth ipput  

4. Kunhiseethikoy, aged51 years, Sb. Muneer, 
Puthiyath House, Andrott 

5 Chei iyakoya, aged 32 years, S/o. Nallakoya, 
Perumpally House, Andrott 

6 N6ru1 Arneen, aged 36 years, S/o. Shaikoya, 
Pandath Puthjya Pura House, Andrott 

7. 1 11aiiizakoa, aged 52 yrs, Sb. Koya Kidave, 
Chekkarakkad Höus., Aridrott. 

8 Mohammed Kasirn, agd 37 years, S/o. Ahammed, 
Ayriada Chetta Hotse, Andrott 

9 u1aima, aged 	3 yas Sb 	Nalla Koya, 
narqrnada Hous, Andrott 

10. 
I.) 	

I 

Mohthnied Uusain, aged 30 years, S/o. Pookoya, 
Pattakal I<ntt House, Andrott 

11 Mohammed 	ashim A 
, aged 39 years, S/o. Yousuf, 

Ammelarn house, Andrott 

12. Pookda 	ed:45  year, Sb. Sayed Koya, 
Kunnc1 I louse, Andrott 

13 3aseeL 	ed 4T years, 	bo Koyamma A, 
andarith 11os, Ai1idl'ott 

14 
1 	Ir' 	 Il 	II 

MàamcdSha1, aged j34 years, S/o. ihang Koya, 
hery.iattaw, 1ok±kad 	House, Andrott. 

1 5. 
rr 	H 

$ied SFihabiihw, aged 32 years, S/o. Koyamma Koya, 
Sha ikk inteeeth1 Padipura, Andrott 

16. 	 A.1i, aged 27 years, Sb. Kunhiseethi Koya, 
Putharnmadath1ouse, Andrott 



I 	 - 

: 

1 7 	Soudabi K C P, aged 29 years, DIo Attakoya, 
Kudambattu, hei iyapura House, Andrott 

Mohammed Kasirn, age443 years, S/o. Sayed Mohammed, 
Ppp:etNuse, Adott: JY 

l aree rn , aged 28 years., S/o Koyaiirnakoya, 
A1iyathiia House, Andrott' 	 Applicants 

(By Advocate Sri K B Gangeh) 

• 	 .• 	
•• 	Versus 

1. 	The Adimnitiatw, 
•Aiinisttatithf the Uiion Territory of Lakshadweep, 
Kaaràtti68 555 

	

2 	Director ofPanchayats, 
I)epartrnrit &anchayas, 
Administration of the Union Terntory of Lakshadweep, 
Kavaratti - 82 555 

	

3 	Village (Dweej) Panchayat, Andrott Island, 
rp xt sntei by its Eeutive Officer - 682 554. Respondents 

(By Advocate Sri S Radhakrishnan) 

48 OA 370/2013 

Aboobacket, aged 35 years, S/o. Ukkas, 
Kunhibiyoda House, Kavaratti 

	

2 	Musthala, ad' 36 year, Sb Hamzath, 
Jikaiiapuiiouse, KaVaratti 

	

3 	aook agØ 37 ears S/o. Koyamma, 
Criyathoa 1ou, Kvaratti 

	

4 	S 1 Shaneena aged 30 years, D/o Khamar Khan, 
Sainabiyoda Plquse, Kavaratti 

	

5 	Ayshabi, agd 36 years, D/o Hamzath, 
Keelakochapur. HOus, Kavaratti 

	

6 	Shameena, aged 36 years, D/o Ibnu Maja, 
Valiyali I lou, i(avaratti 

7. Moominat 	ed 36 sears, b/o Ha m zath, 
I3dai House, Kaaratti 

, I 	 I 
f ,  I 



8. 	iamla:13c.gu,rnJ aged 4;yers, D/. Kasmi, 
Muthibivoda house, Kayaratti 

9 	Mujecb Rabman, aged 3 years, S/o. Abdul Khadei, 
' Monapw akad Housc, Kavaratti 

(By Advocate Si i K. B. Gangesh) 

Versus 

I. 	'ftc Adiniistrato, 
Administration dl the Union Territory of Lakshadweep, 
K.avaratti-682 5:55. 

Director of Jnhayats, 
Department: o1:Pancha'ats, 
Administraioi"i of the Jnion Territory of Lakshadweep, 
Kavaiatti - 82 555 

Directoratef.Medica! and Health Services, 
U nion  '!'eh' tàr of La!hadweep, Kavarathi, 
Reprcsentod by its Director - 682 555. 

Village (Dvecp) Panchayat, 
iavaràtti Esirid re!lrescnted  by its 
i'.XCCLitiVC Of!cer 682 555. 

Applicants 

Village (Dep) Panchayat, 
Andiott Island icpicscnted by its 
E, xccuuvc OUcu —682 554 

(By Advocate Sti 	Radhakushnan) 

49 	OA 371/2013 

ft Nascer, a.gd 35 years, S/o Kunhikunhi, 
Pall ichm Ho u se,Kava rani. 

Ri. Naseer..Aged 3 2 yjars, S/o Hamzath, 
Puthiyaj 11am, Kviaratti. 

3 P. Ramla 13ccgum agci 34 years, [)/o Kunhi Koya, 
ioovumc da I louse Kavai atti 

4 

	

	P V Abobackçi, aged 36 years, Sb Muthu Koya, 
Puthiya Veedu, Kavatatti 

Respondents 



1L- 

ahana l3eegtiged 24 Sh 	year, D/o All, 
l'lekk Ni cia ii i am, Karatti 

Sulaikb. 	43yers,:;D/o Kojan, 
Puthiya I! laiii, Kavat afli 

Abdul Ra.zak,.ged 28:years, S/o Mullakoya, 
Sarahiyoda F-Fouse, Kac'aratti. 

(By Advocate: Sri K.B. Ganesh) 

Versus 

The Adniinisftator, 
Adminiti ation of' the 
Jhiohi'citOi of. LakJiadweep, Kavaratti. 

DéaimentiAsiiftial Husbandry, 
Unioii 'l'ri.tdrb of 1akshadweep, Kavaratti 
represented by its Director. 

Director olPanchayats, 
I )eprtmcnt of Panclayats, 
A ci nil ni strati on c I' the 
Union 'l'erritoiTy of' Lakshadweep, 
K.avaratti, 

4 	Villagc (Dwccp) Panchayat, 
Kavaiatti kiand icpiescnted by its 
liutlë Qiiicdh. 

(By Advocate Si i S Radhaki ishnan) 

50. O.A No. 7212:Q13 

.Jaiiialüdhe.en,Sbo. bdulla U.C. 
NI udakk iyod•a 1l6uc,• 
Kadanmt.. 	:, 

(By Açioctë Mr KB. (..gesh) 

. 	....;. 
Versus 

I hc Adminiti'atoi, 
Adminii ation pf' the Uiion I erritory 
d f lk1 dp Kava:rthi - 682 555. 

2. 	l'hI)ii'ecoi (Siices) 
Adbinistratioflof the Union Territory 

Applicants 

Respondents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti 682 555. 

3. 	I)epartrnent of Weights & Measurers 
Union Teiiitory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director, 

(By Advocate Mr. S. Radh.akrishnan) 

51. OA 373/2013 

I. 	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkáda House, Andrott. 

2. 	M.M. MohaiTimd Iqbal, aged 37 years, 
S/o Migdad, Melad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union 'l'erritoiy of Lakshadweep, 
Kavaratti.-682555 

Director oCPancha.yats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-68255 5 

1)epartment of S-cience & Technology, 
Union Territory of Lakshadweep; Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554, 

Village (Dweep) Panchayat, 
Androth Island reprsented by its 
Executive Officer-62 554. 

(By Advocate: Sri S. Ra'dhakrishnan) 

Respondents 

Applicants 

Respondents 



:'*• 
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52. O.A No. 380/20i3 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep —682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Tenitoy of Lakshadweep, 
Kava.rathi Island 682 555. 

The Director (Services) 
Administration cf the Union Territory 
of Laksha4weep  (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Laksh•adweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kava.ratti Island - 682 555. 

Plant Protection Officer 
Office of the P1arit Protection Officer 
Androth, Union Territory of 
jakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. 0A381/2013 

B. Saidali, S-/0 late Mohammed Koya 
Pa1liyache't.a, Baidayani House, 
Agatti Island, Unin Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Tefritor.y of Lakshadweep. 

K.G. Jamaltrddiri, Aged 40 years, 
S/o late Uth.ther, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri K. Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chaitpersn, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchaya.t, 
I)epartnient of Panhaya't., Kavaratt.i, 
Union Territory of Lak.shadweep. 

The Executive Ufficer/Special Officer, 
Village (Dweep) Pnchayat, Agatti Island 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/20.1,3 

Ishaque A.C.., a.ged 35, Sb. Junies T., 
Bus 1-lelper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C.., aged 37, 
Sb. Kasmikoya P.P., Bus Driver, 
District Pa.nchayat, Kiltan, 
Residing at IKatti'chetta House, 
Ki han Island, UT of Lakshadweep. 

/ 
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3. 	Noorulla S.M. aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner,istrict Panchayat, Kiltan, 
Residing at S:ife Mnzil, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1 . 	The Administrator, 

UT olLakshadwe, 
Kavaratti-682 555. 

Director of Pa.nchayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti —.682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
I?uthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island Union Territor' of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini lslatid, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552 

Khalid A.P., aged 35 years Sb. Alimohammed, Aliyachetta, 
Amini IsIa.ndUnion Territory of Lalcshadweep, Pin —682 55. 

Jafeerulla P.c., a.ged 25 )rears, Sb. Kidave Naduvatta Chetta, 
Arnini Island, Union Territory of Lakshadweep, Pin —682 552. 
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Abdul Salarh.A., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Arnini Island, Union Territory of Lakshadweep, 
Pin-682552 

Noorul Hassa K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Jalal B.M,, aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682552. 

U 

Najeeb A., aged 3 1, Sb. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 

V 

Lakshadweep, Pin - 682 552. 	
V 

Nafesath U. aged 35 years DIo. Eassa Kottappura, 
Unnam, Amini Island, Union TerritoVry  of Lakshadweep, 
Pin-682552. 	 Applicants 

(By Advocate: Sri hira.z Bhava 7 .S.) 

Versus 

1. 	The Union I rr ito ry o f Lakshadwep, 
Kavarathi - 682 555, 
represented by its Administrator. 

2, 	The Director of Panchayaths, 

I)epartment of Panchayath, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi V  682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, UniOn Territory of l.akshadweep, Pin —682 555. 

The Village (I)wep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388I2013 

L 	P.P. Amanula; aged 38 years, S/a. Sayed 
Mohammed P.K., Puthiya Pandaram, Kiltan. 

2. 	Mubaraka a:nu, aged 27 years, D/o. Ibrahiin, 
C. Lavanakkl House, Andiott. 

Respondents 



io 
	

. 

3. 	K. Sajeedkhan, aged 26 years, S/o. Cheriyakoya, 
Kunnel I-louse, Amini. 

(By Advocate: Sri K.B. Gansh) 

Versus 

I. 	The Administor, 
Adrninistratiori of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Applicants 

Director of Panch•ayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadwcep, 
Kavaratti - 682 555. 

1)ep.artmeiit of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dwep) Pnchayat, 
Kiltan Islard,epresented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andr()tt 1sland represented by its Executive Officer-682 553. 

Village (Dweep) Pancftayat, Amini Island, 
represented by its £xecutive Officer - 682 554 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390I2013 

C.N. AbdulITakeem, aged 38 yeats, Sb. Koya, 
Cheriyannal11 House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, S/a. Pobkoya, 
Karupathaillm House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda House,Kalpeni. 

C.N. 1-labusabi, aged 50 years, DIo. Attakoya, 
Cheriyannallàl House, Kalpeni. 

Hameedabi :ged 41 years, I)bo. Ramalan, 

Respondents 
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PaI<kath IIouse, KaI15eni. 

6.. 	A.T. Sheemabi, 42 yeats, DIo. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

7 	A K Muthubi, aged 53 yedis, D/o Cheriyakoya, 
Alikakkada Hbue, Kalpeni. 

K.K. Habusabi, aged 42yars, DIo. Sayed Mohammed Koya, 

Kandamkalam 1-louse, Kalpeni. 

Bambathi, aged 43 years DIo. Ahammed P., 
Chadachiyoda Hous:e, Kalpeni. 

Abdul Saleem M., a.ged 34 years, SIO. Mohammed A.K., 

Manjiyanam House,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapia House, Kalpeni. 

lIurnairath P., aged 42 years, D/o. Sayed, 
Poodiyath I-1oue, Kalpeni. 

C.O. Balkees, aged t53 years, D/o. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahimar', aged 49 years, S/o. Muhrned M., 
Beerandhoda Hous, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada. I1ous, Kalpeni. 

M. Anwar,agëd 37 yearS, Sb. M.P. Khader, 
Màral Housel Kalpeni. 

M.P. 1-lajira, aged 36 years, Dbo. K.P. Mohammed, 
MayamkakkepuTa H ouse, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyachamail Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/o.Ahamed Kunji Koya, 
Kandamka1m House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Hodse, Kavaratti. 

Hussain AU, aged 35 years, Sb. Nallakoya, 
Chettipura HOuse, Ka\Iaratti. 
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Jaffer, aged 3t years, Sb. Hasan T.P., 
Kaladi Hous,IKavratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunniname! House, Kavaratti. 

Arnina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunniname! House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohatnmed P.V., 
Alachaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33years, Dbo. Au, 
Kunnumpurarn House, Kavaratti. 

Shamshadbegum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam I-louse, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fa1hirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amee, aged 33 years, Sb. Sayed Buhari, 
Palalarn 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Moharnmeda1iT.P, aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam 1-Iothse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam 1-louse, Kavaratti. 

Mohammed Raui aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura 1-Iouse, Kavaratti. 
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Mohammed.haflffe P.A., aed 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikôrn, Amini. 

Abdul Raheem, a.gd 34 years, Sb. Abdu Rahiman, 
Aynepura 1-1d6.se, Kavaratti. 

Mushin, aged.39 years, Sb. Nal!akoya, 
Kuttith4yapura House, Kavaratti. 

	

4-1. 	Akbar T.P., 	d 33 years, Sb. Kidave K., 
Thararninakeura House, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Hameed, 
Palarnkakkada House, Kavaratti. 

. Najurnudeen P., aged 36 years, Sb. Shamsul Noor, 
Pa11ic.ham 1-louse, Kavaratti. 

Shihab, aged 35 yars, S/a. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years. Sb. AboobackeT, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, agd 27 years., Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

	

48, 	Abdul Hashirn M.1., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas 
Urnbiàpura I-louse, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/a. Mohammed, 
Chamayathapuia House, Kavaratti 

K. Abdül Ras:hedu, aged 42 years, Sb. Hamzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. Habeb Rah.man, aged 43 years, Sb. Khalid, 
Me1athiruvatapura House, Kavaratti. 



Moominath, aged 37 'ears, D/o. Kidav, 
Neliyampura House, Kavaratti. 

Halima, aged 35 years, DIo. Koyamma, 
Tha1eekepuraI-Iouse, Kavaratti. 

Sayed Abdul•aheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarhmnoáda House, Kavaratti. 

Abdul Reheetn, aged 30 years, Sb. Harnzath, 
Mannayapu:ra House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hmzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jalee!, aged 39, Sb. Aboobacker, 
Puthiya Kunnàrnkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyainma, 
Kunnumpura HousC, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam I-louse, Kavaratti. 

Mariyornrnabi, aged 36 years, Dbo. Mohammed, 
Kattikularn I-louse, Kavaratti. 

Mohammed Shall, aged 33 years, Sb. Ahammed Haji, 
Pakichipura Hse, Kavaratti. 

Mubeena, aged 23 years, Dbo. Sayed Poo, 
Ne1iympuraHouse, Kavarati. 

Salma,ged 22 years, Dbo. Cheriyakoya, 
Vadakila pura Houe, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadkilapura, .Kavaratti. 

Sairabanu PE., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal I-louse, Arnini. 

Mohammed All P.M., aged 27 years, Sb. Hamza, 
PuthiyaMani!, Amini. 

CheriãkoyaaêtJ 41 years, Sb. Abdul Kh.ader, 
Pandai am I louse, Amini 
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Cheriyakoya M.C, aged 32 years, Sb. Harneed, 
Melachetaa House,Kadrnath 

ShafeeV,P., aged 39 years, Sb. Ismail, 
Vadak1i1apua House, Kadrnath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul 1-larneed, aged 21 years, Sb. Ibrahim, 
Melachetta 1-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

MOhammed Iqubal, aged 46 years, Sb. Khader, 
Attalada HoLiseAndroth. 

MuthObi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat House, Androth. 

Haarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapuram House, Androth. 

Asmabi, aged 3S yeis, U/o. Koyamcna A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum CY., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda 1-louse., Androth. 

Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L, aged 18 years, D/o. NallakOya T., 
Lavanàkkal House; Androth. 

Balhal., aged 37 years, D/o. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years; D/o. Koya Kiadve, 
Pathada 1-louse, Androth. 



Naseera Banu M.K., aged 40 years, D/o. Kunh.i Koya, 
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Moolaka,d Hôuse,Androth. 

Kadeehmmbi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T, aged 43 years, DIo. Aboobacker, 
Thachery;  House, Androth. 

Mul!apoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamna K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery House, Androth. 

92; Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

SafiyaM., aged 39 years, DIo. Nallakoya M., 
Mathil House, Androth 

Rahil M., a.gd 39 years, DIo. Nallakoya, 
Mathil.House, Androth. 

Hussain P.P.,i aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada HoUse, Androth. 

Husai, E.K., aged 48 years, Sb. Seethikoya, 
Edaya1a1 House, Androth. 

SayeedMohfrimd Koya L, aged 54 years, Sb. Kader P., 
Lavanaka1 House, Androth. 
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102. I-1ussair K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada House, Androth 

103 Ismad, aged 40 years, Sb Lava Burhikage Moosa, 
Kun:ñu...ange : House, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada 1-1ouc, Androth. 

Pookunhi, aged 31. years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninistator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavattti-682 555. 

3 	[)irecor, Department of Labour and Employment, 
Adth1itrtin of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, representedby its Director— 682 555. 

[)epai:trñent dflAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavçati, iepresented by its Director —682 555 

7 	Departçnent of Fisheries, Administration of the Union Territory of 
L akshddweep, Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
Terrtby of Lakshadweep, Kavaratti, 
represented by its Ditector-68255 5. 
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9 	Lakshadweep Khadi and Village Industries Board, 
Kavaratti, represented by its Chairman - 682 555 

10. 	Revenue SuCivisional Officer, Kavaratti Island —682555. 

11 	Sub Divisional Officer, Amini Island - 682 554 

12. Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

13 	akshadeep District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni island, represented by its 
lxecutke Officer 682 551. 

Village (Dwp) Panchäyat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Vil1ag (Dweep) Panchayat, Amini Island, 
represented byits Executive Officer - 682 554. 

Village (Dwp) Panchayat, 
Kadamath Island, represented by its 
Executive Officer - 682 553 

Village (Dweep) Panchayat, 
AndrothIsland, represented by its 
Executive Officer 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392I20t3 

I. 	1-lussain, Sb Aboosala, 
Saram1appada (Konchukakada) House, 

gathi. resntly working as Cleaner, 
RGS H9pital, Agatti 

2 	Shukoor, sib late Kidave, 
Pakrurnuparüda I-louse, Agathi, 
Piesently wqking as Cleaner, 
ROS HopitaI,Agatti. 

3. 	Lathed, S/Att•akoya., 
Kalka.ndiyoda Rouse, Agathi, 
Presently wokin'g as Cleaner, 
RGS Hospital, Agatti 

; 
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Hameedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS I lospital, Agatti. 

Subaida Dio Moharried, 
Kulalioda House, Agathi, 
Presently wo1king as Cleaner, 
RGS 1-lospital, Agatti. 

Hajara, Dio late Hyder, 
Beepapada House, Agat.hi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheernabi, D/o late Shamsuddeen, 
Beèpapada House, Agathi, 
Presently wrking as Cleaner, 
RGS I-Iospital, Agatti. 

Abida,D/o Hanieed, 
Makkiyachoda House, Agathi, 
Preseft1y woiking as Cleaner, 
RGS Hospital,Agatti. 

Sulaikla, Did Moharned, 
Koy lam I louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulinán, Sb 1-Iarnza, 
Ka1anitiithiyoda House, Agathi, 
PreèeMI workingas Cleaner, 
RGS 1-!dspital, Agatti. 

Maharnoôd, S/o Koyassan, 
Amperpálly Flouse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saiftilla, S/o Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RS Hospital, Agatti. 

Abjiiirnah, S/o late l-Iamza, 
M1i 	Huse, Agathi, 
Presenhy working as Dhobi, 
RGS I-lcspital, Agatti. 
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Abdulkader;.'SIo Ummer, 
1 	

0 Biy.kuiyo4da. House, Agathi, 
Ring as Dhobi, 

R 	ta''IY i Agatti; 

Abdulla, SIokhalid, 
Kandavar Gothi 1-louse, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

(By Advocate: Sri ft.  Ramadas) 

Versus 

Applicants 

S. 

The AdininFstator, 
Union Ferritor.y of Lakshadweep, 
Kavati.-682555 

The Clairperon, 	S  
Vitlg.(Dwe) Panchayat, 
AgattiJland Union Territory of Lakshadweep 682553 

The Mdical Officer in charge, 
Comrp unity Health Centre, Agatti Island, 
Uni 	erritöry of 1Lakshadweep 682553 

	
Respondents 

(By Advoa.e:.Sri S. Radhakrishnan (R1&3)) 

59. 	OA31I20 l3. 

C ullakoyc aged 44 years, 
Sb S 	 hkireyamrnakada House, 
Kadant, 	:iSklJ ed Labourer, 
Offic ofthe Assi stant Engineer Electrical, 
EectricalSiib Division, Kadamat. 

K.P. .Jalàluddeen, aged 41 years, 
Sb l-1ariëed 1Madkinachetta, Kattipura House, 
Skiiled.ãbdurer, 
Oflc!. Assistant Engineer Electrical, 
Eletil (jb Division Kadarnat. 

K.P..l,aged 31 years, S/o late Nallakoya 
KunhipaiidaHouse, Kadarnat, Ski lied Labourer, 
OiccftlAssistant Engineer Electrical, 
ElectriôalStib Division, Kadarnat. 

B.M. AadulIa, aged 42 years, So Harneed Melachetta, 

)0 

is 	

•• 
0 ,  



S 
Birionndc.House, Kadarnat, Skilled Labourer, 
Offlce ofthessistant Engineer Electrical, 
Electrical S1)ivision, Kadarnat. 

K.P. KuphikOya, aged 41 years, S/o late Hassainar, 
Keelacherry House, Kadathat, Skilled Labourer, 
Office .ofthe Assistant Engineer, Electrical, 
ElectriCal SUb Division, Kadamat. 	 Applicants 

(By Advocate: Sri, R. Sreeraj) 

I . 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-6825 55. 

The DirectorbfPanchayat, 
Department if Panchayat, 
Administratioti of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant'Engineer, Electrical, 
Electrical Sub Division, Kadamat-682 556. 

5 	'1 he harpeison, 
Viligc 1\\eep  Panchayat, Kadamat 682 556 

(By Advoce:Sri.S Radhakrishnan(Rl 4)) 

60. OA394i20i. 

1. 	U.P. Janial/p CO. Koyamma, aged 39 years 
WOl 1<i ng as Ski I led Laboui er, 
Aniinàl; i-Iubandry Unit' 
Union Trri:t91y of Lakshadweep, Kalpeni-682 557 
arc i dii,it Umprampappada House, 
Kaljeai s!aiid682 557. 

2 	P Muthukoya, S/o late M K Hamzakoya, aged 43 years 
wórkini as S)lled Labourer,IC  
Aniniàl [-{usliándry Unit, 
UnionTerritoiy of Lakshadweep, Kalpeni-682 557 
and ii.d.:ii-ig at Thithiyapada House, 
Kalpeni I51ahd-682 557. 

3. 	M. F-l.y.der, S/b late M.K. Yousef, aged 43 years 
worki.g as Casual Labourer, 



S 
Animal I-1usda.dry Unit, 
Union 'Ferritr .&f Lakshadweep,Kalpeni-682 557 
and residing it Mdnchiyanarn House, 
i<alpeni lsland-682 557. 

4 	K 0 Mohammed lbnu Jaffer, S/o K P Sayed, aged 44 
yeais, wokirig as Casual Labowei, 
Animal i Jusbandiy Unit, 
Union Lu ltoly of Lakshadweep, Kalpeni-682 557 
andèsidingft Kakatchiyoda House, 
Kalpeni kland-682 557. 

M.K. Naseer, S/oP.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Aniial l-lush.andry Unit, 
Union TeirliOiy. of Lakshadweep, Kalpeni-682 557 
and residing it'Malrnikakkada House,. 
Kalpeni lrlaii 7 68 557. 

M, Kalam, S/n MC. Muthukoya, aged 34 years 
working .asCisual Labourer, 
\i1 	. ipdry Un jt 
Unri I ciiitoiy of Lakshadweep, Kalpeni-682 557 
anAidin Ot N4ai al House, 
Kalpeni 1s1cl-682 557 

M.Ohali6m. ed .Rafeeque, S/o V.K. Kojankoya, aged 45 
..w.okihg. as .CasualLabourer, 

Animall-l.usbandry Unit, 
Union Terri.try of Lakshadweep, Kalpeni-682 557 
and rca idih:u K.andamkalarn House,:.: 
Ka1eii 	1th.d682 5.57: 	. . 

8 	M 	ifli1'c, Sb late M C Ahmedkunji, aged 47 years 
woikrig 	asual Labourer, 
Anithal 1 I Wshandiy Unit, 
Union Veh7i'Wl -r'of Lakshadweep, Kalpeni-682 557 
md iL n ng t Maial House, Kalpeni Island-682 557 

K.0, ib.dul Salam, Sb P. Assainar, aged 39 years 
world n, as  Citsual Labourer, 
AimaI :l -•Iust.andry Unit, . 	. 
UnibnTeititôr of Lakshadweep; Kalpeni-682 557. 
anc residing ht I akatchiyoda House, 
Kalpeni 1slaid-682 557. 

P.,;MithaTh, S/c late Sayedmuhahidkoya, 
aged 4 /yeai, woiking as Casual Labourer, 
Aninl 	u sbrmd i y Unit, 
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Union Territoiy olLakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni lsland-682 557. 

(By Advdte: Sri Nj Unnikrishnan) 

Versus 

The .Adhinistrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union Territã y of Lakshadweep, 
Kavaratti,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Uniöñ Territory of Lakshadweep, 
Kavaratti ,-6825 55 

4 	1 he Vetciinaiy Assistant Surgeon, 
Village Dwep Panchayat, 
Kalpeni-682 557 

(By Advocate: Sri .S. Radhakrishnan) 

61. OA 395/2013 

Saiu1 A bid, S/o Yusuf, aged 40 years, 
Cheiwiña11ala House, Kadamat, 
H ct Panchayat, Kadarnat. 

Ab41 Shukor, S/o Sayed Au, aged 41 years, 
Ukkayachett 1-Iouse, Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/o Nadeer, aged 43 years, 
Madurakarn I-louse, Kadarnat, 
Helper, District Panchayat, Kadamat. 

Ayoohkhan, Sbo Kunhikoya, aged 37 years, 
Keerti Mahal House, Kadamat, 
1-le1pe' bistrict Panchayat, Kadamat.F.  -iF

(By Advocae:ri R. Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



• 	 :• .: 	
;.- . 

	 ' ! !'"! 

The:A di n i strto 1', 

Unioi'iqiitóiy of [akshadweep, 
Kaärät?r'682 555 

2, 	The Dir ötorf Panchayat, 
Departmeit ôrPanchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavai'atti682555 

S 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825.55. 	 Respondents 

(By Advocate: Sri S., Radhakrishnan) 

62. OA 400/2013 

P P SIIaJ, aged 44 years, S/o M. Subaii, 
Puth . iwifandaiam 1-louse, Agatti Island, 
union 'Jcrntry 'f Lakshadwee'p. 

Nouhd Ali ged 32 years, S/o U. Sabjan, 
Keela SararTha Pada House, Agatti Island, 
UniOn erritry of Lakshadweep.  

M. tbduNaser, aged 28 years, S/o M. Abdul Rahiman, 
M1a.jl1Om1louse, Agatti Island, 
Union Tcii itoly of Lakshadweep 

4 	l 1 Khahd aged 30 yeais, S/o Kidave, 
Mela lllamIrlousc, Agatti Island, 
Union Fcittoiy ofLakshadweep 

S. 	K.0 A:bdü[:Shukoor, aged 38 'years, S/o Kasmi, 

Kariyamach-eita House, Agatti Island, 
UniOn ....crritOry of Lakshadweep. 

6. 	M.P. Nizaniddin,aged 27 years, S/oM.Abusala, 
Melapil',a, 'H&ise, Agatti Island, 
Union 'Ici'rcory of Lakshadweep. 	 Applicants 

(By AdvdéSri'. Anilkumar) 

• 
S 	Versus 

Fh Adthinisrator, 
Union Thr'itO ry of Lakshadweep, 
Kay a rtt 1 -6 8 55 

The Chairpeison, 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory o f LalKshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory. of Lakshad.weep-68255 I 

The Director of Panchayat, 
Department of Pan chayat, Kavaratti, 
Union Territory of Lakshadweep-6825 1. 

The Chief Executive Office'/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Térritoiy of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agtti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 	OA 404/2013 	. 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union lerritory of Lakshaweep, 
Working as Casual Labourer in the 
l)epartmeni. of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Islaiid. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Tephnology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V e rs us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



4. 	The Director, 
Department of Science & Tedhnology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Horneopathic Unit 
Kiltann.Dweep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. DaisyJ Daniel) 

Applicant 

Respondents 

Applicant 

Versus 



The Administrator, 
Union Territory of Lakshadweep, 
Kay aratt i -682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

[)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

4, 	Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5. 	Medical Officer in Charge, 
Primary F-Iealth Centre, KIltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul KareemC., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha 
Moothammada House, Agatti. 

F-lafsath M., aged 46 years, D/o Ummer, 
Modthamrnada House, AgattL 

Ma''i.ya U., aged 48 years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Urnilla T.P., aged .54years,D/o Khader, 
Thekki!appura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti, 
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Saromma M,, aged 39 years,D(O Hamza, 
Mariyathoda House, Agatti. :  

Ashraf A,K., aged 42 years, Sb Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada I-louse, Agatti. 

13, 	Shafiabi PP., aged 36 years, D/o l-lamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

1 1 . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-6825 55. 

Director of Panchayats, 
Department of Pancha'ats, 
Administration of the Union Territory of Lakshadweep, 
K a v a ía tt 1-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
K av a ía ti. 1-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S.  Radhakrishnan) 

67. 	OA 444112013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabul Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



. 

The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
P in -682558. 

(By Advocate.: Sri S. Radhakrishtan (Ri, 2, 4& 5)) 

68. 	OA 453/2013 

Hamccd K., S/n Abdul Rahman, aged 36 years, 
KeelazUlain I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (H) Kiltan Island, 
Union Territory of Lakshadweep. 
WoriKing as Casual labourer in 
Uakshdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Palckiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in. 
Lakshadweep Building Development Board, 
Kiltan. 

Respondents 

Applicants 



S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o, Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

1 . 	The Administrator, 
Admintration of the Union Territory 
of l.akhadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavarã.tiV- 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 . 	Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. 	OA 492/2013 



• 
K 13 u sh ra B gum, W/o 1-Ia keem, 
Aged 27 years, Casual Labour, 
Office ofThe Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Lakshad'eep-682 552. 	 Applicant 

(By Advocate: Sri V.13. l-Iarinarayan) 

V ers us 

Union of India iep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

TheDirector of Pahchayat, 
Departpent of Panchayat, 
Union Territory bf, Lakshadweep, 
Kavaratti island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
i-\nimal Husbandry Un;it, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson,. 
\'iliage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate. : Sri S. Radhakrishnan (RI -3)) 

71. 	OA 499/2013 

I . 	Rahmath Be.egum Keelakunnikkam, 
,W/o f'lohammed. 13.1K,:. 
Data Entry Operator (MGNREGA), 
S,ub-.DivisioI7al Office, 
Kadamat Island, 
Union '[erritory of Lakshadweep.. 
Residing at Kcela.kunnikkam I-louse, 
Kadamat island 
Union'I'erritory of Lakshadweep, PIN - 682 556.. 

2. 	vlohanimed Shafi Qraishi Malika, 
S/n. M. Sayedali, 
i!)ata Entry Operator (MGNREGA) 
Village (i)weep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat island,. 



102. 

UnionTerritory of Lakshadweep, PiN — 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarathi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Erñployment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respoiidents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
Villag6 Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel I-louse 
Arnini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Adininistratoi 
Union .Territory of Lakshadweep 
L akshadweep Administration 
Kavaratti - 682 555 

	

2, 	The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

3. 	The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep . 
Kavaratti - 682 555 

4. 	The Chairperson 
\/illage Dweep Panchayat 
Amini Island, 
Union Territory of Lakshadweep - 682 552 

5. 	The Asistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshad weep 
Arnini Island - 682 552 

6. 	The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratli - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

I. 	Ivialeeha Beegum K.C. 
D/o. indeen Kandilath 
Kaval çhetta House, Androth. 

Shahidä Beegum K. 
D/o. l-Irnzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket House, Androth. 

Aysha:Begum P.V.K 
D/o. Yakoob P.1K 
PuthiyentamveIi Kad 
And 

- 	5. 	Rahmath Beegurn K 
D/o. Hamzakoya P.P, 
Kunhali House, Androth. 

6. 	Thahira L. 
D/o. Scethi Nallal 
Lavanakal I-louse 
Andioth. 

7. 	Subaidla A. 
D/o. Syed Mohammed M. 



10.4 	

. 

Allyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. M ajeed P.V.K 
Pentar.e1 i Kad, Androth. 

9 
	

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadlyammada 1-louse, Androth. 

1-laseena Beegurn C.P.I 
i)/o. Abdulla M.P 
Chemmachery Puthiya 111am House 
Andi'oth. 

12 	Habsabi PUP 
DIo. Fäkarukdheen K. Cheriyadam 
Ummathabiyapura 1-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

1. 	The Administrator, 
Administration of the Union Territory 
Of Lakadweep, Kavarathi - 682 555. 

2 	DiiectQate olindustites 
Union rritory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mi'. S. Radhakrishnan) 

74. OA 510/2013 

1-laseena 	Haseenabi Therakkal 
I heiakk.il I-louse, Kadamath 
Data FOperator 
\fiIlagDweep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat —682 556 

The I)istrict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

1, 	K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.I)awood 
.J(ilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	. 	 Applicants 

(By Advocate: Mr.R.Srecraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —.682 555 

2 	The I)irector of Panchayath 



1O6 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\' ii lage (Dweep) Panchayath 
Kiltan —682 558 

The Chairperson 
\' I age (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan —.682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Ri -3 & 5) 

76. GA 566/2013 

I. 	Saflyath S 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of LaIshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadarnath island 

K.K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommáda 
Kadamath Island 

P.Amanulla 
Cook, Government J .B.School 
K adamath 
Residing at Kunnumpura 
Kadamath Island 



Ummer PP.1 
Cook, Government J.B.Schol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Is1arid 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
K ad am a th 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Neiru Senior Secondary School 
Kàdamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .Schoo! 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus• 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



Government J B School 
Kidamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnán) 

77. 0A567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

\/ahida 
Marikilam House, Kavaratti. 

[-labusa 
Alachapada,KaVaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavaratti. 

Fareeda Beegam 
Molokepura House, Ka)aratti. 

Saleem 
Pallicham House, Kavaratti. 

Bamban 
Nambicharn House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyarn House, Kavaratti. 

Jarnaliyath 
Thirinipura House, Kavaatti. 

Fazeela Beegurn 
Kannipura House, Kavaratti, 

Ummer 
Thirin ikad House, Kavaratti. 

Firoykan 
Athnacharnrnada House,:Kàvaratti, 

Jaffer 
Marikilarn House, Kavaratti. 

Amanulla, 
Mela 111am House, Kavaratti. 

Sirajudheen 
Molokepura I-louse, Kavaratti. 

Hiyasudheen 
Chamayathapura 1-louse; Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuttipapepura I-louse, Kavaratti. 



S 
Ashik 
Puthiya Alikom House, Kavaratti. 

Muhamrned Musthafa, 
Achadapurakati. 1-louse, Ardrott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthodä 1-louse, Kavaratti. 

Muhsin 
Beeranihoda 1-louse, Kavaratti. 

Rauf 
Chettipura I-louse, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Trritory of L,akshadweep 

Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal I-lusbndry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 



Pin - 682554 
	

Respondents 

(By Advocate: Mr.S.Radhakrisnan) 

79. OA 582/2013 

Rasheed Koya 	
: 

Multi Task Employee 
Public Libraiy, Kilthan 
Residing at Kilthan 

Smt.Su!fabeegu 
Cook, G.H.S Kadmat 
Residing at Melachetta I -Tijumakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr. P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of PancFiayath, 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

The Library and Information Assistant 
Office of Libraty and Information Assistant 
Public Libraiy, Kilthan island  682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/o.Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan{lsländ P0., 
Union Territory of Lakiep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharah) 

Versus 

1. 	Union Territory of Lakshadéep, represented by the 

Administrator, Kavaratti Island, Pin - 682 555. 

2 	The Diiector of Panchayath, Union Terntory of Lakshadweep, 



-- -'--- ;..---- 

44. 
	 I 

Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayäth, 
Kiltan Island, Union Territory ofLakshadweep, 
Pin —682 558. 

The Executive Officer, Viage (weep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin —682 558. 

The Library and Information Assistant, Public Library, 
Ki Itan Island, Union Territoóf Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishna(RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Manzil I-louse, Agatti. 	 Applicant 

(By Ad\'ocate: Sri K.B. Gangesh) 

Versus 

I. 

 

The Administrator, 
Administration of the Union Trritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 	1. 

Department of Education, Administration of the 
Union Territory of Lakshadwee, Kavaratti, 
represented by its Director-682 555. 

Village (Dweep) Pancha.yat, 
Agatti Island, representediby it's Executive Officer, 
682 554. 	 S 	

Respondents 

(By Advocate: Sri S. R.adhakrishnan) 

82. 	OA 635/2013 	. L ...... 

I. 	Fthahudheen KY., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti.: 

2. 	Younis, aged 3.1 years, S)o..Abdulla, Mariyathoda House, 



.3 

Agatti. 

3, 	K.M. Shahida, aged 40 yeaers,DIo. Kasmi, Kuttiyarn 

Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged. 46 year;1 . D/o. Abdul Rahman, 
Kuttiyam Mukriyoda Housét Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Vrsus 

The Administrator, 
Administration of the Union Territbry of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Seivices; 
Di rectorate of I-Iealth Services, 
Kavaratti —682 555. 

Medical Officer in charge: 
Community Health Centrç,Agati —682 553. 

Medical Officer in Charg, 1j.ivGandhi Speciality Hospital, 
Agatti - 682 553. 

Village (Dweep) Panchaydt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

. Vi r 

(By Advocate: Sri S. Radhakrishnan).. 

83. OA 791/2013 

Fareeda Beegum M.I .,Meppada 111am, 
Agatti Island. 	 . 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UthdtiTerrtory of Lakshadweep, 
Kavaratti-682 555. 

2. 	i)irector of Panchayats, 
Department of Panchayats; 
Administration of Urion Territory of Lakshadweep, 
Kavaratti - 682 5,54. 



S 
3. 	Project Manager, DesiccatdCoonut Powder Unit, 

Lak shadweep Devel opment torpotation Ltd., 
Agatti, Kavaiatti - 682 554 F 

4 	['he Deputy Diiectoi (Adrnn, Lakshadweep Development 
Corporation, Kavaratti 682554. 

5. 	Village (Dweep) Panchayat 
Agatti Island, represented 6y its Eecutive Officer, 
682 553. 	 .: 	 Respondents 

(By Advocate: Sri S. Radhaishnah) 

84. OA 822/2013 

B.P. Navas, Aged 27 years,S/o. Kasmi..M.P., 
Va!iyapura .1-louse, Kilthan Island P.4:4v. 
U.T. ofLakshadweep, 

( H 
(By Advocate: Sri P.V. Mohanan) 

V.rsUs 
I 	. 	!... 

. The Administrator, 
UT of Lakshad weep, 

	

KavarattH68.2 $55, 	t, 

App! i cant 

 

Director of Panchayat, 	. 
Department of Panchayat, 
Administration of UT of Lkshadweep, 
Kavaratti - 682.555. 

 

3; . The Principal, Govemmeiit Higher Secondary School, 
Kil.than Island - 682556. 	..' . 	. 	. 	Respondents 

85. 	OA 880/2013 	 . 	. 

Muthukoya N.P 
Nalalcapura, Kiltan Island 
Union Territory of Lakshad 	p: 682 558 

(By Ad\iocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island - 682555.1 	..: 

Applicant 

Li. 	- 
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Director of Panchayath 
Union Territory of Lakshádép 
Kavarattj Island-682 555 

The Senior Administrative Officer 
Education (District Parchayiath) 
Union Territoiy of Lakshadeep 
Kavaratti Island - 682 555 

The Principal 
Government Senior Secondry School 
District Panchayat, Kiltan Island' 
Union Territory of Lakshad'eep 682 558 	 Respondents 

(By Advocate: Mr. S.Radhakrishni) 

	

86. 	,Q898/2O13 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshathveép. 682 554 	 Applicant 

. 	 . 

(By Advocate: Mr. Shabu Sreedhi 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavarattj Island -682 555 ;arLc 

The Director of Panchayath 
Union Territory of Lakshadèp 
Kavaratti Island - 682 555 

The Senior Adminjstrativebffice- 
Education (District Panchayath) 
Union Territory of Lakshath\eep 
Kavaratti Island - 682 555 

The Principal 
Government Senior Second0yScho61 
District Panchayat, Chetlat Island 
Union Territory of Lakshadweep 682 554 	 Respondents 

(By Advocate: M'.S.Radhakrishnap.p :r: 



• 	i1: 

87 0A904/2013 

KadeejaC.P  
Cheriyapurakad 
Kalpeni Island 

(By Advocate Mi K B Gangesh) 

Versus 

I. 	1 he Administrator 
Administration of the Uriih Territory of Lakshadweep 
Kavaratfi —627 S 

S 

Applicant 

Sub Divisional Officer 
Office of Sub DivisIonal Officer 
Kalpeni Island 682 554 

'ihe Director (Rural development) 
Department of Rural Development 
Administration of the Union Tehitory 
of Lakshadweep, Ka.varatti. —682 555 

(By Ad\'ocate: Mr.S.Radhakrishr"an). 

88. OA 905/2013  

Abdul Khader C. 
Chekkiriyarnrnada House • 
Agatti Island 

13L1ar Jamhar T.P 	• 

Theklapuia. House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

VeIsus 

The Administi ator 
Administration of the UniónT&ritory of Lakshadweep 
Kavarattj Island - 682 555 

2. 	Director of Panchayaths 
Department of Panchayaths 
Administration of the Uniof Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Respondents 

Applicants 



H 
Project Manager 	H 
Desiccated Coconut Pwder Unit 
Lakshadweep Develont Corporation Limited 
Agatti, Kavaratti - 68555 

The Deputy Direqtdr (Adhrn) 
Lakshadweep Devel o ment Corporation 
Kavaratti - 682 555 

Village (Dweep) Pánc a'ath 
Agatti Island represen d by its 
Executive Officer - 6823553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

I. 	Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.l 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyarnmada I- ouse 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda 1-louse 
Kalpeni I-louse 	 Applicants 

(By Advocate: Mr.K.B.Gangsh). 

Versus 

The Administrator 
Administration of the IJnion Territory of Lakshadweep 
Kavaratti Island - 682555 

Director of Panchayaths 
Department of Pancha'aths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building'velopment Board 
Union Territory of Lakhadweep 
Kavaratti represented 'by its Secretary - 682 555 

N 



S ..  

AAS 

The Technical Officer 
Lakshad weep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchyath 
Kalpen i Island represented by its 
Executive Officer - 682 553 . 	 Respondents 

(By Advocate: Mr.S.Radhakrihnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 	S  
Androth island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 	

.S 

Androth Island 	
.• 	 Applicants 

(By Advocate: Mr.K.B.Gangesh). 

Versus 

TheAdministrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 . 	. . 

Director of Panchayaths 
Department of Panchayths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of LaksHadweép 
Kavaratti represented b. its Sè.crétary - 682 555 

The Technical Officer 
Lakshadweep Building evelbpment Board 

Androth Island - 682 55 



T 	
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Village (Dweep) Panchayath 
\ndroth Island represented by its 

	

Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappáda House 
Kalpeni, Union Territory of Lakshadweep 

C. K.Attakoya 
Casual Labourer. 
Power. House, Kalpeni 
Residing at Chakakee!iLJôuJse 
Kalpent, Union Terntoryof Lakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territor)i of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath Hoe 
Kalpeni 	 : H 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India representedbi the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

	

2. 	The Administrator 	'• 
Union Territory ofLakiadveép 

Kavaratti - 682 555 

	

3.. 	Executive Eflgineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



H 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

Respondents 

Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti 	682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Intern1 Inspector 
Agricd tura! Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnrnava House 
Kalpeni Island 
Un i on Territory of Lakshadweep 



Fareeda Beegum P.V 
Internal inspector (Multi Skilled Worker) 
Agricultural Department, Ka!pei 
Pentamveli House 
Kalpeni Island 
UnionTerritory of Lalçshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of'Lakshadweep 
Kavartti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
K a 1 pen i 

(By Advocate: Mr. Hariräj M.R) 

Versus 

1. 	Th.Uion of India 
Repèènted by the Secretary to 
Government of India, 
Ministry of Home Affairs 
New Delhi —110001. 

Applicants 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Flon' ble Mr.J ustice A.K.Bashcer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Vii age/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have be7n retrenched on completion of the period of engagement, 

the prayer is For issue a direction to re-engage them. 



• 
3. 	The short question that arises for considration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnataka & Others Vs. Urnadevi and Others - 
(2006) 4 SC'C I. 

State of Rajcisthan Vs. Daya La! - (2011) 2 SCC 429. 
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Saiya Prakash and Oihrs Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. Slate of Kerala - 2012 (1) KJIC 397. 

Slate of Kerala Vs. Valsamma -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299,325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



nas been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the 1-ugh Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have contirued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - 411? 1967 SC 1071; 

R.N.Ncinjundappa - (1972) 1 scc 409 & B.N.Nagarajan - (1979) 4 scc 
507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kciur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not he a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made /r not scrupulously following the conditions precedent 
bid dowo in the statutory rules, as also the constiiuliona./ 
scheme, ills imperative that the some must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appontment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court h.jd that initial appointments of the appellants were made in gross 

violatiod of the provisions containeçl in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and corisider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apx Court had held thus:- 

"If the appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularization is possible of an act which 

is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 

to the root of the appointment. Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 

introduce a new head of appointment in defiance of rules or it may, 

have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshaciweep 

Administration or the Village (Dweep) Panchayats/Distri Ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine techncal break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departmePts under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants;have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers workirig in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and theLakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the,Scheme. Later, Island Councils were brought" 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labOurers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat .and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998 and prescribe it prospectively to the Panchayals for granting 
temporary status to casual labourers as per the parameters of the 

sche'tie. 

The first respondent, i.e. the Union of India in the Ministiy of 

Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchaals for 
regularizalion of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d). No casual workers, including the applicants, who are in the 
servIce of the Panchayais on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them/or the grant of temporary 

status ([eligible as perthe scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original ApplicationsN6.1.297 &218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O,As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They iniEhi have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certUlcales. We have 'good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned, by t)ie administratioi and that would ma/ce all 
the dfference.  The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient 10 give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons ....... ........... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be consdered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of' regularization 6f the 
applicanis are concerned. The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order follo'wing the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that  Lalcshdweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has cmmitted a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of.  
Temporary Status & Regularization)'cheme 1993 and prescribe it 
prospectively to the Panchayats Jbr gratiting temporary status to 
casual labourers. The directiOigien to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme is illegal and do not Jail within the jui isdiclion of the 
Tribinal. Further direction given to th Panchayai that no casual. 
workers would be retrenched on thfaé of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in Q4 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the itter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in. power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being made on 	political basis 	and some 	of 	I  the 

di sengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared, through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artides 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to 'hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the scrvices of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats.as well. 

Learned counsel for the applicants in some of the cases have in'ited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions G ranti n Aid, it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 

a 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our atter'ition to 

Article 234(g) and Article 40 of the Constitution of India in this êontext. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a •further contention that the casual labourers who have been 

working for more than 240 days in a calender year are enti.tled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30, When these cases had come up for consideration before a Single 

I3ench (Judicial Member) on 3.7.2013, the following order was passd:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which, require special ski/I; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that migh.t have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have be'en 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/Islandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individi.ials. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
basual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No ; . 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or With specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably,all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

S 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing.on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

eivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue re1atingto all these employees, who have been toiling 

for years together on casual basis, with utmost compassion and give them 

the benefit of relaxation in age; educational qualifications etc while 'making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299,325, 347, 354, 366, 

372, 380, 488, 499, .509 & .1225 of 2013 . are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum' for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 	 . 

The interim ordeis in force as on today shall remain extended till 

April 4,2014. 1 
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